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1. The Tribunal directed the State PCB to ascertain facts and take remedial action and file an
action taken,

2. In pursuance of above, an action taken report has been filed on 09.02.2022 after undertaking
inspection of the area on 04.01.2022. It is stated that at the inspection the stone crushers
were not in operation but they had made necessary provisions for water sprinkler, covering
with CGI sheets for dust control, wind breaking wall, metalled roads and water spraying in
green belts. Reference has also been made to earlier order of this Tribunal on O.A. No. 132 of
2021, Manoj Joshi v/s State of Uttarakhand & Ors. Which also involved the said three stone
crushers. The Tribunal found the violations and directed remedial action. The State PCB has
assessed compensation for the violations vide order dated 02.02.2022.

3. We have considered the matter. We find the report to be unsatisfactory. On the one hand
report filed on 09.02.2022 mentions compliances, on the other directions under the Air
(Prevention and control of Pollution) Act, 1981 dated 02.02.2022 have been issued
mentioning violations as on 16.10.2021:-

01. The unit shall provide ducting and scrubbing system in cover shed to arrest dust.

02. The unit shall provide adequate pucca settling tanks for waste water treatment.

03. The unit shall provide water sprinklers with proper pressure as per the State Policy, 2020.

04. The Unit shall provide adequate green belt as per State Policy, 2011.

05. The Unit shall complete metalled road as per State Policy, 2011.

06. The Unit shall maintain proper logbook for water tankers used for sprinkling.

07. The Unit shall ensure compliance of conditions as per permission granted by the Industrial
Development Section, Govt. of Uttarakhand, District Magistrate and UKPCB, as well as
conditions stinulated in State Policy, 2020

4. |If Stand of the PCB about violations is to be accepted, report dated 09.02.2022 recording
compliance is contradictory. Further, it is not clear why inspection was undertaken when the
stone crushers, were not in operation. Statement of PP about the quantity of water used
appears to have been accepted, without any verification. Permission for the units is said to
have been renewed for 10 years but it is not clear how such renewal has been granted when
there were violations. To say the leat, the report has not been furnished in a responsible
manner. It is possible to draw an inference that the persons signing the report are colluding
with the violators, which aspect needs to be verified at a higher responsible level in the
administration in the interest of probity. Accordingly, we reject the report and direct proper
verification and filing of a duly verified factual and action taken report, explaining the
contradictions pointed out hereinabove. The report may also mention the ambient air quality
and particulate matter data around the operating crushers, source of water for sprinkling and
distance from agricultural and habitation. The report may be filed within one month by e-
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mailatjudicial-ngt@gov.inpreferably in the form of searchable PDF/OCR Support PDF and
not in the form of Image PDF.
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Fig.(01) ana;:: of the unit from the Habitation (Source:Google Earth)
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Fig.|02) Location of the unit from the Habitation (Source:Google Earth)
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M/'s Shri Maa Nanda Stone Crusher, Naini

ist, — Nainital

[Latitude: 29540709

Longitude: 79 408387 B ey

.Elevation: B4B 92:4 m e T e J

Accuracy. 3.7 m T i e e

-Azimuth: BO® (E) a‘;'- i _'_..*'F- e

Pitch: -5.8" (4.3") P TRl L

Time: 07-08-20221230 . 0%

Note: Maa Nanda Stone crughef .+ SNy A

KLonginste 75.408413
rElevation. B48.92¢3 m
Accuracy: 2.1 m
| : 102"

+=3.9" -9
Tirme: 07-08- 123
Note: lulll?'h'ld_-llm .
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M/s Shri Maa Nanda Stone Crusher, Naini Chak, Tehsil - Betalghat , Dist. — Nainital
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SHRI MAA NANDA STONE CRUSHER
WATER TANKER LOG BOOK
DATE TANK NO. TOTALROUNDS | PLANT RUNNING HOURs | V! RUNNING
PER DAY
1-Apr-22|  UK04Z-6739 5 7 HOURS 15 KM
2-Apr22|  UK04Z-6739 5 7 HOURS 15 KM
3-Apr-22|  UKD4Z-6739 5 7 HOURS 15 KM
a-Apr-22|  UK04Z-6739 5 7 HOURS 15 KM
5-Apr-22|  UK0AZ-6739 3 PLANT CLOSED 9 KM
6-Apr-22|  UK04Z-6739 5 PLANT CLOSED 15 KM
7-Apr-22|  UK04Z-6739 6 6 HOURS 18 KM
8-Apr-22|  UK04Z-6739 6 5 HOURS 18 KM
9-Apr-22|  UK04Z-6739 5 6 HOURS 15 KM
10-Apr-22]  UK04Z-6739 5 7 HOURS 15 KM
11-Apr-22|  UK04Z 6739 3 PLANT CLOSED 9 KM
12-Apr22|  UK04Z-6739 5 7 HOURS 15 KM
13-Apr-22|  UK04Z-6739 5 7 HOURS 15 KM
14-Apr-22|  UK04Z-6739 3 PLANT CLOSED 9 KM
15-Apr-22|  UK04Z-6739 5 6 HOURS 15 KM
16-Apr-22|  UK04Z-6739 6 7 HOURS 18 KM
17-Apr-22|  UKO04Z-6739 6 7 HOURS 18 KM
18-Apr-22|  UK04Z-6739 6 7 HOURS 18 KM
[ 19-apr22|  UK04Z-6739 3 PLANT CLOSED 9 KM
20-Apr-22|  UK04Z-6739 6 6 HOURS 18 KM
21-Apr-22]  UK04Z-6739 5 7 HOURS 15 KM
22-Apr-22|  UK04Z-6739 5 6 HOURS 15 KM
23-Apr-22|  UK04Z-6739 3 PLANT CLOSED 15 KM
| 24-Apr-22|  UK04Z-6739 3 PLANT CLOSED 15 KM
25-Apr-22]  UKD4Z-6739 3 PLANT CLOSED 15 KM
26-Apr-22|  UK04Z-6739 5 PLANT CLOSED 15 KM
27-Apr-22|  UK04Z-6739 6 8 HOURS 18 KM
28-Apr-22]  UK0A4Z-6739 6 7 HOURS 18 KM
29-Apr-22|  UK04Z-6739 6 5 HOURS 18 KM
30-Apr-22|  UK04Z 6739 6 6 HOURS 18 KM
S =
- 'Af"ﬂk F{—"f‘ﬂ?ﬁa
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SHRI MAA NANDA STONE CRUSHER

& = =

6 HOURS T\ K
A ﬁf"'ﬁﬁmﬁ& pre

A

3 WATER TANKER LOG BOOK
DATE TANK NO. TOTALROUNDS | PLANT RUNNING HOURs | " RUNNING
PER DAY
1-May-22|  UK04Z-6739 6 5 HOURS 18 KM
2-May-22|  UK04z-6739 5 7 HOURS 15 KM
3-May-22 UK04Z-6739 i 5 HOURS 18 KM |
4-May-22|  UK04Z-6739 5 PLANT CLOSED 15 KM
5-May-22|  UK04Z-6739 5 7 HOURS 1% KM
6-May-22|  UK04Z-6739 6 6 HOURS 18 KM
7-May-22|  UK04Z-6739 6 6 HOURS 18 KM
8-May-22]  UK04Z-6739 6 6 HOURS 18 KM
9-May-22|  UK04z-6739 3 6 HOURS 18 KM
10-May-22]  UK04Z-6739 5 7 HOURS 15 KM
11-May-22|  UK04Z-6739 4 PLANT CLOSED 12 KM
12-May-22|  UK04Z-6739 6 7 HOURS 18 KM
13-May-22|  UK04Z-6739 5 7 HOURS 15 KM
14-May-22|  UK04Z-6739 6 6 HOURS 18 KM
15-May-22|  UK04Z-6739 6 5 HOURS 18 KM
16-May-22|  UK04Z-6739 5 7 HOURS 15KM
17-May-22|  UK04Z-6739 4 PLANT CLOSED 12 KM
18-May-22]  UK04Z-6739 6 6 HOURS 18KM |
19-May-22|  UK04Z-6739 5 7 HOURS 14 KM
20-May-22]  UK04Z-6739 6 7 HOURS 18 KM
21-May-22|  UK04Z-6739 6 7 HOURS 18 KM
22-May-22]  UK04Z-6739 6 6 HOURS 18 KM
23-May-22]  UK04Z-6739 6 7 HOURS 18 KM
24-May-22]  UK04Z-6739 6 5 HOURS 18 KM
25-May-22]  UK04Z-6739 6 5 HOURS 18 KM
26-May-22|  UK04Z-6739 5 7 HOURS 15 KM
27-May-22|  UK04Z-6739 6 6 HOURS 18 KM
28-May-22|  UK04Z-6739 5 PLANT CLOSED 15 KM
20-May-22|  UK04Z-6739 6 6 HOURS 18 KM
30-May-22|  UK04Z-6739 5 PLANT CLOSED 15KM |
31-May-22]  UK04Z-6739 6 6 HOURS 18 KM
1-Jun-22|  UK04Z-6739 6 7 HOURS 18KM |
2-Jun-22|  UK04Z-6739 5 6 HOURS 10 KM
3Jun-22|  UK04Z-6739 5 6 HOURS 15 KM
a-un-22|  UK04z-6739 6 PLANT CLOSED 18 KM
5-Jun-22|  UK0A4Z-6739 5 7 HOURS 15 KM
6-Jun-22|  UKO04Z-6739 5 7 HOURS 15 KM
7Jun-22]  UK04Z-6739 5 6 HOURS 15 KM
8-Jun-22|  UK04Z-6739 6 PLANT CLOSED 18 KM
9-jun-22|  UK04Z-6739 5 6 HOURS 15 KM
10-Jun-22|  UK04Z-6739 5 6 HOURS 15 KM
11Jun22|  UK04Z-6739 5

!
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v 12-Jun-22 UK04Z-6739 5 7 HOURS 15 KM
13-Jun-22 UKD4Z-6739 ] 6 HOURS 15 KM
14-Jun-22 UKD4Z-6739 6 7 HOURS 18 KM
15-Jun-22 UKD4Z-6739 5 7 HOURS 15 KM
16-Jun-22 UKD4Z-6739 5 7 HOURS 15 KM
17-Jun-22 UKO04Z-6739 5 5 HOURS 15 KM
18-Jun-22 UKD42-6739 5 PLANT CLOSED 15 KM
19-Jun-22 UKD4Z-6739 £l 5 HOURS 15 KM
20-Jun-22 UKD4Z-6739 5 5 HOURS 15 KM
21-Jun-22 UKD42-6739 5 6 HOURS 15 KM
22-Jun-22 UKD4Z-6739 5 5 HOURS 1% KM
23-Jun-22 UKD4Z-6739 5 6 HOURS 15 KM
24-Jun-22 UKD4Z-6739 5 6 HOURS 15 KM
25-Jun-22 UKD4Z-6739 6 7 HOURS 18 KM
26-Jun-22 UKD4Z-6739 5 5 HOURS 15 KM
27-Jun-22 UK04Z-6739 5 5 HOURS 15 KM
28-Jun-22 UK04Z-6739 5 7 HOURS 15 KM
29-Jun-22 UKD4Z-6739 5 6 HOURS 15 KM
30-Jun-22 UKD4Z-6739 5 7 HOURS 15 KM

1-Jul-22 UKD4Z-6739 b 5 HOURS 18 KM
2-Jul-22 UK042-6739 b 5 HOURS 18 KM
3-Jul-22 UKD4Z-6739 6 6 HOURS 18 KM
4-Jul-22 UKD4Z-6739 ] PLANT CLOSED 15 KM
5-Jul-22 UKD4Z-6739 b PLANT CLOSED 18 KM
6-Jul-22 UKD4Z-6739 5 PLANT CLOSED 15 KM
7-Jul-22
e
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1' Report No.

2 Name of City & Address

3 Date of Maﬁituring

4 Sample Collected by

Regional Office

Uttarakhand Pollution Control Board
Awas Vikas Colony,Haldwani (Nainital)

AMBIENT AIR QUALITY MONITORING

AAQM/HLD/46/2022-23

-A0

M/= Shn Maa Nanda Stone Crushe;

Mainichak, Betalghat
Distt-Nainital (Uttrakhand)

08.07.2022

Sh. Shubham Gusain JE

Sh. Ravindra.Singh Jarout MA

OBSERVATION
Parameter Monitoring Location Measured Value Standard Value
(Hgim?) {pg/m?)

Suspended
Particulate About 10 meter from 407.7 600
Matter (SPM) crushing unit.

! -p..___\l /fé\f—: -i_ -
Sf:_i:nt%i.c Assistant Asstl, Scientific Officer Regional Officer
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Regional Office

m Uttarakhand Pollution Control Board
%’} Awas Vikas Colony,Haldwani (Nainital)
AMBIENT AIR QUALITY MONITORING
1 Report No. AAQM/HLD/47/2022-23

M/s Shri Maa Nanda Stone Crusher.
Nainichak, Betalghat
Distt-Nainital (Uttrakhand)

2 Name of City & Address

3 Date of Monitoring

4 Sample Collected by

5 Monitoring Location

08.07.2022 to 09.07.2022

Sh. Shubham Gusain JE
Sh. Ravindra Singh Jarout MA

South-Direction Near Em..lru:l;;lrg,r wall

OBSERVATION
Parameter Measurad Value Standard Value
(Hg/m?’) (Hg/m®)

Sulphur Dioxide (SO2) . 4.8 80
Nitrogen Dioxide (NO2) . 17.6 80
Suspended Particulate Matter (SPM) 168 5

Respirable Suspended Particulate 938 100
Matter(RSPM) PM10

(MhEs W'_l =

“Scientific Assistant Asstt. Scientific Officer Regicnal Officer
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AMBIENT AIR QUALITY MONITORING

1 Report No,

2 Name of City & Address

3 Date of .Manimring

4 Sample Collected by

5 Monitoring Location

Regional Office
Uttarakhand Pollution Control Board
Awas Vikas Colony Haldwani (Nainital)

AAQM/HLD/4B/2022-23

46

M/s Shri Maa Nanda Stone Crusher

Nainichak, Betalghat

Distt-Nainital (Uttrakhand)

08.07.2022 to 09.07.2022

Sh. Shubham Gusain JE

Sh. Ravindra Singh Jarout MA

North-Direction Near Enundary wall

OBSERVATION
Parameter Measured Value Standard Value o
(paim®) (ug/m®)
Sulphur Dioxide (SO2) 43 80
Nitrogen Dioxide (NOZ2) 16.9 B0
Suspended Particulate Matter (SPM) 163.4
718 100

Respirable Suspended Particulate
Matter(RSPM) PM10

\h“ "

“Scientific Assistant

sui i

., %

Assft. Scfentific Officer.

S
Regional Officer



Regional Cfiice
Uttarakhand Pollution Control Board

=
“E# Awas Vikas Colony,Haldwani (Nainital)
AMBIENT AIR QUALITY MONITORING
1 Report No. ' AAQM/HLD/49/2022-23
2 Name of City & Address M/s Shri Maa Nanda Stone Crusher..
Nainichak, Betalghat
Distt-Nainital (Uttrakhand) :
3 Date of Monitoring 08.07.2022 to 09.07.2022
4 Sample Collected by Sh. Shubham Gusain JE
Sh. Ravindra Singh Jarout MA
5 Monitoring Location West-Direction Near Boundary wall
OBSERVATION
Parameter Measured Value Standard Value |
(pgim”) (Hg/m’)
Sulphur Dioxide (SO2) 4.6 30
Nitrogen Dioxide (NO2) , 17.3 B0
Suspended Particulate Matter (SPM) 177.8 ==
Respirable Suspended Particulate 82.5 100
Matter(RSPM) PM10
]( f_ !\ ﬂ{ e 1.."" g
Sciéﬁt( ic’ Assistant Ass'ft_._Sci ntific Officer Regional Officer
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AMBIENT AIR QUALITY MONITORING

1 Report No.

2 Name of City & Address

3 Date of M onitoring

4 Sample Collected by

5 Monitoring Location

Regional Office
Uttarakhand Pollution Control Board
Awas Vikas Colony,Haldwani (Nainital)

AAQM/HLD/50/2022-23

M/s Shri Maa Nanda Stone Crusher

Nainichak, Betalghat
Distt-Nainital (Uttrakhand)

08.07.2022 to 09.07.2022

Sh. Shubham Gusain JE

Sh. Ravindra Singh Jarout MA

East-Direction Near Boundary wall

49

OBSERVATION
Parameter Measured Value Standard Value
(Hg/m®) (Hg/m’)

Sulphur Dioxide (SO2) 4.7 80
Nitrogen Dioxide (NO2) 17.5. 80
Suspended Particulate Matter (SPM) 173.1 )
Respirable Suspended Particulate B8 4 100
Matter(RSPM) PM10 2

N

v

Stientific Assistant

w4

==

Asstt. Scientific Officer

Regional Officer
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| Regional Office
4 (LY L] Uttarakhand Pollution Control Board
“.,:" Awas Vikas Colony,Haldwani (Nainital)

NOISE LEVEL MONITORING

1 Report No. : Noise/HLD/20/2022-23

2 Name of Industry & Address M/s Shri Maa Nanda Stone Crusher.
Nainichak, Betalghat
Distt-Nainital (Uttrakhand)

3 Date of Monitoring 08.07.2022

4 Sample Collected by * Sh. Ayush Negi SA
Sh. Ravindra Singh Jarout MA

5 Monitoring Location Within the Premises of Stone Crusher
OBSERVATION
E;-Nc Menitoring Point Time ; Noise Level dB (A) N
L max L min L 11_ h
1 North-Direction near Wind breakingwall  11:05-11:15 71.5 51.8 81.3
2 South-Direction near Wind breaking wall  11:30- 11:40 78.5 55.2 66.8
3 East-Direction near Wind breaking walll 11:50 - 12:00 73.8 . 52.1 54.9
4 West-Direction near Winéi breaking wall  12:15-12:25 76.5 54,9 65.2 '
~_Standard dB (A) s
Der Mg ol b s
Sé:I‘.EJrlltXic Assistant Aséit, Scientific Officer Ragional Officer
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B. 20182-5ri Mua Nanda Stone Crusher accepis the LEGAL respansibility
and undertakes that the furnished information is CORRECT & ACCURATF.
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. Ofe g 1 MAA NANDA STONE CRUSHER
und Floor,

Durga City Center,

O A ‘ Nainital Road, Haldwani (Nalnital)
858 ¢ Village-Rollya Lagga, Nainichek, Tehsil - Betalghat, Nainital
fNo.......
Dﬂ't!’ ‘ourjn ,/.;JZL
Dairy NoR5.%3..2. 15202,
Date...... 0. .ﬂl. b 2 18
s File Mo
, I f‘f ‘l\l L‘_!.Iﬁ 4 {. .hal—
The Member Secreta ry,

Uttarakhand Pollution Control Board,
46 B, IT Park, Sahastradhara Road,
Dehradun, Uttarakhand.

Subject: submission of Environmental Compensation of Rs. 1,66,500/,
Ref No. UI(PCB;"HU!Gen-133-514!2022f159 Dated 02.02.2022.

Respected Sir,

With reference of above subject, please find the enclosed DD of Rs. 1,66,500/-
as Environmental Compensation imposed on us vide letter No. UKPCB/HO/Gen-
183-514/2022/169 Dated 02.02.2022, issued from The Kurmanchal Nagar
Sahkari Bank Ltd. in favour of Member Secretary , Uttarakhand
Pollution Control Board , Payable at Dehradun.

DD No. 138360 of Rs. 1,66,500/

/(in ly acknowledge the receipt of the same.

/q)\?Thaﬂkmg You,
\

for,
¢ \/ Shri Maa Nanda Stone Crusher

ot
Auth. Signatory

\%Q{Rlaginnal Officer, UKPCB, Awas Vikas, Haldwani, Distt. Nainital,
ttarakhand.
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¢L: UKPCB/HO/Gen-183.514/2022) 169 Date:02.02.2022 |

Speed Post r|

M/s Shri Maa Nanda Crusher, |
Naini Chowk, Betalghat, |
Vill. Darmin, Betalghat,

District Nainital (Uttarakhand)

Directions under Section JI(A) of Air (Prevention and Control of Pollution) Act-
1981, as amended.

“"HERE,\S, the Central Government has made the Water (Prevention and Control of
Pollution) Act. 1974 and Air (Prevention and Control of Pollution) Act, 1981: and vide
provisions of these Acts every water/air polluting industry/unit/operation/ process is

required 1o obtain consent to establish and consent to operate from the State Pollution
Control Board; and

WHEREAS, for the purpose of protecting and improving the quality of environment
and preventing and abating environmental pollution, the standards for
discharge/emission of environmental pollutants from the industries, operations or
processes have been specified under the Environment (Protection) Rules, 1986; and it
is mandatory to every industry, operations or processes to keep their effluent/emission
quality within the specified norms all the time; and

WHEREAS, M/S Shri Maa Nanda Stone Crusher, located at Naini Chowk, Betalghat,
Vill. Darmin, Betalghat, District Nainital, Uttarakhand (herein after referred as “Unit™)
is a stone crushing industry and categorized under orange category of industry; and

WHEREAS, under the Environment (Protection) Rules, 1986 standards for stone
crushing units are notified; and every stone crushing unit shall strictly adhere 1o
prescribed norms: and

A WHEREAS, Hon'ble National Green Tribunal (NGT) in the mater of O.A. No.
13272021 (1.A. No. 122/82021) Manoj Joshi Vs State of Uttarakhand & Ors., on dated |
p 14.06.2021, inter alia issued following directions:

2. Having regard to the averments in the application, which are sought to be supported
hy photographs annexed and the media reports, we find it appropriate lo require a joint |
Committee of CPUB, State PCB, SEIAA, Utrarakhand and the District Magistrates '
concerned, Nainital, to undertake visit to the sites and ascertain the compliance status ’
of functioning of the said stone crushers. The State PCB will be Nodal Agency for {_[
coordination and compliance. The Commitiee may give its report within two months by
email at judicial-ngi@gov.in preferably in the form of searchable PDF/ OCR Support ’
PDF and not in the form of Image PDF and also upload the same on website of State

PCB ximultancawsly so that the concerned parties/Departments can access the same
Jor further course of action.

WHEREAS, in compliance of order of the Hon'ble NGT, Joint Team inspected the
.-.t9n¢ crushing Units in questions on dated 17,08.2021 and observed some defliciencies
with respect to provisions of the Environment (Protection) Rules, 1986 as amended and
Uttarakhand Stone Cnﬂhtr Screening Plant, Mobile Stone Crusher, Mobile Screening

: ‘._::-_:_ih;_;' 28 |
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« Pant, Pulveripe

r r'l; 1 =
and ant, Hotmix Plaw, Redymix Plamt Anugya Nitti, 2020 as amended,

W
HF.RE:\S, based on recommenid

15:::1::.\1 o the Unit .. M
Air (Prevention and C

1
ation of Jaint Team, Tollowing directions wete
ng W . 0 . . 1

S Shet Mua Nanda Stone Crusher, under Section 31(A) of the

Uh.lll:ﬂ!\t ontrol of Pallution) Act, 1981 ns amended time to time, on dated
1. e Unti . .
3 1:?" H"f‘ shall provide ducting and serubbing system in cover shed to arrest dust.
% T - ",“‘." shall provide adequate pucen settling tanks for wastewater treatment.
. w|..'::'“.:. i F-h'.'luﬂ |'FT1.,‘L‘-. hlg willel H"HHLHL‘I‘\ witly ||"‘"'i""'-" pressire Pl‘:l |1'H.: Shate |"1.I||L'}.
=020,
i _T"lw U“i_‘ shall provide adequate green belt as per State Policy, 2011,
Y The Unit shall complete metalled road as per State Policy, 2011,
O,

The Unit shall maintain proper loghook for water tankers used for sprinkling.
The Unit shall ensure compliance of conditions as per permission granted by the
Industrial Development Section, Govt. of Uttarakhand. District Magistrate and
UKPCB, as well as conditions stipulated in State Policy, 2020,

=4

WHEREAS, the Hon'ble NGT in the matter of O.A. No. 132/2001, on dated
10.12.2021 inter alia issued following directions:

4 We find that though several deficiencies have heen noted in the report, no punitive
action has heen taken for failure in the past or for future tift E'fHﬂFIIJ"ﬁﬂfE mf'r”d".”f
assessment and recovery of compensation on poliuter pays prncple, which i required
for enforcing the law of the land The State PCB may accordingly initiate such action
as per law. Further, in terms of new Policy dated 02.01.2020, changed siting criteria

be followed for any grant/renewal of consent by the State PCB aficr the date of the said
policy.

WHEREAS, in compliance of the order of the Hon'ble NGT, inspection of the Unit
was carried out by oflicials of Regional Otfice, Haldwani (Nanital) of this Board on
dated 04.01.2022 and recommended for imposition of an environmental compensation
due to operation of unit without appropniate air pollution control measures.

NOW THEREFORE, considering the above observations, and in exercise of the
powers conferred under section 31(A) of the Air (Prevention and Control of Pollution)
Act. 1981 as amended time to time. an environment compensation of Rs. 166,500.00
only i1s imposed against the occupier(s) of the Unit, in accordance of order of the
Hon'ble NGT in the matter of OA No. 593/2017 and subsequent decision taken and
procedure adopted by the State Board in its 22 Board Meeting. The occupier(s) of the
Unit shall submit demand draft of Rs.1,66,500.00 in favor of Member Secretary,
Utiarakhand Pollution Control Board payable at Dehradun within 30 days of issue of
above directions. Further, Occupier(s) of the Unit is hereby directed not to operate the

Unit without appropriate air pollution control measures and valid Consent to operate of
the Board.

This issues with approval of Competent Authority of the Board.
S.P. Subdghd iFs
Mem ecretary
Copy to: qL
1. District Magistrate, Nainital for kind information please.

2. Regional Officer, UKPCB, Regional Office, Haldwani (Nainital) for information
and necessary action.,

3. Guard File,

%. - i At M-nbg%
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S. | Factor Value

No

1. | Pollution Index of Industrial Sector (PI) 40

2. | Numbers of days of voilation(N) Date 17.08.2021 (Joint Inspection)
To Date 04.01.2022

Total Days- 141

3. | A Factor in Rupees for EC (R) 100/-
4. | Factor for Scale of operation (5) 0.5
5. | Location Factor (LF) 1.0
6. | Violation factor (VF) 1.25

gufavefig aftgfd (EC)= PIX N X R XS X LF X VF
= 40x141x100x0.5x1.0x1.25

= Rs.352500/-(2500/Day)
- e yataver efgfd (1500+1500)=3000/f7 | wafawa afagii= 141 X

3000=423000 /— %1 _
mﬁ:mﬁﬂn@ﬁummu/—aﬁwﬁ?@utﬁgﬁmﬁﬁmﬁmﬁ%ﬁ
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. e) REGIONAL OFFICE
e UTTARAKIAND POLLUTIION CONTROL BOARD
ﬁ&-ﬂ? Awns Vikus Colony, Haldwani, Nainital
— Phan | BEWAGATAND, , Vin V00040 1R85 1N Wk o Wtk dn. Frosll § patnt tanpia gesiian
JKPCBM - : :
O/Constp r'f" /7“11/ R5E2 Jolie
To,
Ms Shri Man Nanda Stone Crusher
Khet No-71 12,730,714
Vill- Naini Chowk, Betalpghnt
Distt- Nainital,

Consolidated Consent {o Operate and Authorisation hereinafier referred to ns the (CCA {ffnn-;u'lill.lm!. 'l['::na;*:t!ll &
.mllmrizn'linn} lFWRh-’“E“M\'M-*REn|'.~|I|icluinm’l".xlanusim:f} under Section-25 of the “Water {’Fruv..-nlh-nl L .I;" .lr-. 0
I'U!htﬁtm} Act, 1974v and  unde® Seetion-21 of the “Air (vac““un & Control of Pollution) Act, 1881 ani

Authorizati

on under “Rule-5" of the “Hazardous Waste (Management, Handling and Transbousdary Movemeat

Rules, 2008” notified under “Environment (Protection) Act, 1986" us applicable (to be referred hereinafier a5 Water Aot

Air Act and IW Rules respectively).

I f{

& "f — TI‘.— I A -
i Consent No- Iﬁﬂ?%irfé - 3;}{/2_1!{ 02 f/!;( Ve Date- 04/02/2022

it CCA is hereby granted to M/s Shri Man Nanda Stone Crusher, Khet No-71,72,73,74 Vill- Naini Chowk, Betulgi |
‘tinital. subject 10 the provisions of the Water Act, Air Act and HW Rules and the orders that may be made fur
sibiect to following terms and conditions :-

1. CCA is granted for a period upto 31/03/2026 and valid for manufacturing of following Pl'ﬂl:hlll'.‘l.ﬁ with Capital Investmens
Net Assets Values under Slab 01 Crore to 05 Crore '

[ 5. Last CCA or CTE Present CCA (Rengwal) - ; :_:

| No. Product Quantity (Per Month) Product I . .f ;_uul.ﬂit} (Per Moath)

771, T Stone Grits & Sand 11250MT/Month Stone Grits & Sand 11250MT/Month
(45MT/Hr) (45MT/Hr)

2. Specific Conditions under Water Act:

_—

i) The daily quantity of effluent discharge (KLD) .- - r
Last CCA or CTE Present CCA(Fresh/ Renewal/ Reapplicotion’
Expansion/Amendment)
Trade Effluent NIL —
i E_EWIEB 0.5KLD (Zero Discharge) 0.5KLD (Zero E—}TEM:ET... i

ﬁ‘:} Sewage Treatment and Disposal: The applicant shall provide cumprchensivﬁﬁ:‘ﬁrmic Tank as

with reference to influent quantity and quality.
3. Conditions under Air Act:-

(i) The applicant shall use following fuel and install a comprehensive control system consisting of control
required with reference to generation of emissions and operate and maintain the same ¢

level of pollutants to the following standards

= regquired

equipment s |
ontinuously 50 as 1o achieve 1

“S. | Swckatuched | Stack | Typeof |  Fuel Emission Control | Emission standard P
No with height Fuel Quantity Equipment ' to exceel
(M)
3 NA NA NA NA WA T s
: Ambicnt Air u“ﬂllllr _____""_-_'__"—i--——‘—-——--..__
{1, | Suspended Particulate matier (SPM) | o e

et

— - - .
In case of stoppage of functioning of air pollution contro] ______-_Equlp e oy e

600u g/’

i il i 118 10 BF Stopmea ik
this Board has to be intimated by fax/phone/email with a repory in ghiis repnrd to be ' ¢ stoppea im

v AL

e

dispmehad fmawd arelt
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i) Noise from the D.C.. Set and other source(s) should be controlled by providing an acoustic enclosure s is required toi' /)

meeting the ambient noise standards for night and day time s preseribed for respective areas/zones (Industrial, €
Commercial, Residential, Silence) which are as follows - : »

| Standards e |_Industrial Avea | Commercial Area | Wesidentinl Aren Siience Zone )
| Night Time 0| "Day | Night | Day [ Mg | Day | Ngw | Day [ MNih
{ L idb(A) Leg e | time . o Y J_ -

_time | time time |  time | tine time

~ Dayth ﬁmﬁm“ i o o3 23 32 2 29
- A am. 4 10,00 pam,, Night thne: from 10,00 po. 16 6.00 8.0

1. Conditions under HW Rules:- N

L Number of suthorization and date of issue NA
1.

T'_W Factory Manager of M/s Shri Maa Nanda Stone Crusher, Khet No-71,72,73,74 Vill- Naini Chowk, Betalghat
Distt- Nainital. is hereby grated an authorization to operate a facility for collection and storage of Hazardous
wastes. " 7
lL  The authorization is granted 1o operate a facility for peneration, collection and storage of hazardous wastes within
factory premises for following category of wastes, '
E::". The authorization shall be in force for a period upto 31/03/2026

The nuthorization is subject to the conditions stated below and such conditions as may be specified in the rules for
the time being in force under Environment (Protection) Act, 1986.
Terms and condition ons of authorization

|  SNo Cutegory Quantity of Waste for which authorization | Mode of Disposal
(Schedule-1 & is being issued (MTA)
Schedule-11)
1 NA WA S A

| uthorization shall comply with the provisions of the Environment (Protection) Act, 1986, and the rules Jgu-.;ic-uwm

under, |
1. The lmpf'i:ug-ﬂhm and its renewal shall be produced for inspection at the request of an officer authorized by the
Il The person authorized shall not rent, lend, sell, transfer or otherwise winsport the hazardows wae ithemt

oblaining prior permission of the SPCB/PCC. wasles withon
IV.  Any unauthorized changes in personnel, equipment as working conditions as mentioned in the application by

person authorized shall canstitute a breach of his authorization. ation by the

V. Itisthe duty of the authorized person to take prior permission of the SPCR/'CC w close down tlye facility
V1. Anapplication for the renewal of an authorization shall be made as lnid down under these rules, 3
VIl Any other conditions for compliance es per the Guidelines issued by the MoEF or CPCB,
5, This CCA is valid only for manufacturing process of Different type of Stone Grits & Sand | 1250MT/Mamh (43MTIH
6.  Compulsory documents to be submitted by the Industry/ Unil:- ‘ n
() Annual return in Form-4 and Waste Disposal Manifest in Form-10 under HW Rules und “[hirg Party Audi
ﬂﬂpm LI
{il) Environment Statement in Form-V of Enviromment (Protection) Hules, 1986,
(iif) Quarterly compliance report of the CCA, photograph of ETP/APCS/Waste Storage Area,
Unit has to apply for renewal of CCA well imadvance of 60 days ol expiry af this CCA,
8. Competent Autherity reserves the right to change/modify/add nny time any condition of this CCA,
a Unit has to comply with the other general conditions as annexed herewith, Non compliance of any provision of i
CCA end provisions of the Water Act, Air Act and HW Rules will results in legal netion under the aforessid Acrs and
Rules,

¥ Ik... L T

Weghonal Officer
Copy to: Member Secretary, Uttarakhand Pollution Control BBoard, Dehradhin for Sirad informetion please
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linit ﬂ““ ERsiire o Klina “r“"ﬂl“ Avt, Alr At nod Bavwlrosamneni (Fromcerlond Act and Riles puiede leranimeder,

|
T:I‘E i Uity shnll u:':'::r:ﬂ?“ Potlistlen contiol my wpeelMed iades the Baslomanent (Proteation) Aoty 1980 and Ruley made
* . time 1y Time ' the statilirily slbpuabnten Boor mieang crmshiinge Ui nder thee aviromemt {Prodoction) Bale,
Liny ‘ih“[ Provide wied s &0 Uy LU nlr :||m.1|lr e exceed paesarfhed it ol any Vo
E Unit shyy s i brenking wall wlong the periphery of the premises.
P Unit shay el metallle road wighjy Premises,

2 el :
10 Unit shaty do "-'Elllirm '“rlimslunfmnlnhnllml systen an all dusd et g sorcesfegulipment,
1 Sione crisher sl hcwc" " oF the grougd within prciilses,
12 Ducting Syviion wi extablished inside the covered shed,
"hﬂm‘llliﬂﬂth seitli s f.':l o be pravided for suction of dust md 1o be serabled with water, The water form serubbing will be
ng tnk. The wal : y . 1
1 00 sty st copurs Wscrlonklag o st pomtis s _
4 Thei try shal criocking of nir pollution control devices and production process
applicable all tnke adequate mensurcs 1o cantrol of noise form lis own souree 5o as to comply with the standard os may be
15 :
::I:“Slimm Crushing units/Sereening PMlants/Pulverisers shall strietly follow the provisions of the Ultarskhand Stone Crusher,
'm_m“ ng Flant, Mobile Stone Crusher, Mobile Serecning Plant, Pulviser Plants Hot Mix Plant, Ready mix Plant Anugya Policy,
o Im‘"““'"'ﬁ“‘ﬂd by the State Covernment nnd shall obiained necessary pormission from the competent autharity witl in
Stipu time specificd in Anugya policy-2020,
16 The ]m shall ensure all sn fety mensures and shill underinke periodical wssessment by te compeleat mithority,
17 The unit shall not operate during night hours as defined under Naise Rules-2000, '
18 LUinit shall comply with Directions/'Orders/Guidelines issued by Hon'ble Courts Tribunal and'or Competent Authornity from time
A ¥ I )
time in reference to Sione Crusher,
19 Unit shall comply the final order issued by Hon'ble High Court Nuinital in I Mo 21272019 “Trilok Chamd v, State of

uttarakhand and others™ case,

20 Units shall be conduct quarterly ambient air quality menitoring from board lab or MOEF approved labs and ensure to suboil the

same to the beard,

“eneral Conditions:

. 1 The applicant shall get analyze the samples of effluent/emissionfhazardous wastes at least once In a thee month Trom B
|aboratory recognized by the MoEF and shall report to the UKPCE,

2 The applicant shall however, not without the prier consent of the Board bring into use any new or altered outlet for the discharge
of effiuent or gases emission or sewage waste form the unit.

1 The applicant shall strictly comply with conditions of this CCA and submil compliance report of stipulated conditions within 10
days of recelpt of this CCA. If, at any point of time, it is found that the industry is not complying with stipulated conditions of any
futher direction/instruction issued by the Board, legal action shall be initiated against the applicant.

4 The applicant shall maintaln good housekeeping. Al valves/pipes/sewer/fdrains ete. must be leak proof,

5 The Industry shall provide uninterrupted entry to Pollution Control equipment for smooth sampling/monitoring of efficiency ol
pollution control measures.

§ Theindustry shall provide “Inspection Book" at the time of Inspection to the Roards officials

7 Whenever due to any accident of other unforeseen act or event, such emission occurs or s apprehended 1o occur in mres of
standards lald down, such Information shall be repored to the Board's offices and all other cuncerned offices. In case of fatlures, of
poliution control equipment, the production process connected to it shall be stopped with immediate effect.

§ The Industry shall operate In amanner 50 that all emisslons be emitted through designated chimney/stack only

9  Incase of any damage to the agriculture productivity, human habitatlon etc. by the operations of industry, it shall be kmperative 1o
stop production In the Industry with immediate effect and such information sha!i be reported to Board's offices Thi industiy 40
be llable 1o pay compensation also In such cases as decided by the Competent Authority.

10 The applicant shall apply before the 60 days of expiry of CCA or any change in production types/prolu
capaclty/manufacturing process/capacity enhancement etc. or any change in effluent dicharge paint or em sy poloh

11 The Board reseves the right 10 revoke/add/modify any stipulated condition issued along with CCA, 2y iy bre neteitd’s

~ s |

o8y e =

-



i)
Criittnm
sutherized change shall not reny =
£y II-:{F‘!HW v o Bosed. , bend, lhf‘“. tramsler or othervelye Ararpror thie boagan o araste witlsed by, L
i F!“

ed change in personnel i

U'Hum ¥ eql.l Pmem as wiorkin i i har gy
‘:mmed shall constitute a breach of his autharizatign P ST I O A 0
8
it s the duty of the "‘“‘“‘;'“" Person to take prior permission of the Board to el
% is valid : ::mwaw storage of Hazardous waste within prem|
The authorization lﬂﬂ“\:‘f is m:mm that on-fine data with regard to quantity and nature of hazardouws chemieals bng wied In
e glant 95 well 35 air emission and waste gencrated within premises Is displayed on Display Board of siee fed fret outside the

it thowen the Lacility
s pnly.

- 2in factory gate within premises.

it 15 cuty of the autharized person to lake prior permission of tis Noard to closed and cleanugp the Tacility loe treatment, sturige
and gispasdl of hazardous waste.

R

s sefore the hazardous waste is stored or dumped in the facility, applicant must conduct a detalled physical and chemizal arayiis
of harardous waste sample and report to the Board.

b
3 The Storage area 5.;“"'“ be fenced properly and Sign/totice Board Indicating ‘Danper’ and ‘Hazardous’ Shall be displayed at
apprapriate positen both in Hindi and English.

The industy shall store used oil/spent oil waste in sealed drums placed on impervious floor under coverad shed, Hazardous waste
if required shall be sold only to Registered Recyclers/Re-processors,

31 Incase of any trensportation of hazardous waste, the details in Form-10 of the Hazardous & Others Wastes Rules, 2016 shidl be
submitted to the Beard.

o R {0 D
Regignal Officer
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Gt Tl

| - SHREE MAA NANDA STONE CRUSHER
o BOREWELL METRE READING
TOTAL WATER BORE WELL AUNNING
OATE [NITIAL READING | FINAL READING | CONSUMPTION N PLANT RUNNING HOURS pesiis
| KL
| tapem 02315 02321 i THOURS 01 HOURS 30 MIN
T 1 02311 02329 ] 7 HOURS 02 HOURS
1-ape-22 02329 02336 7 7 HOURS 01 HOURS 45 MIN
[ aapem 02336 0234z 3 7 HOURS 01 HOURS 30 MiN
S-pe-23 02342 02344 2 PLANT CLOSED FOR MAINTAINANCE WORK 30 MIN
G-Ape-22 02344 02345 1 PLANT CLOSED FOR MAINTAINANCE WORK 15 MIN
T-Apr-22 02345 02351 & & HOURS 01 HOURS 30 MIN
[ mapraz 02351 02358 7 5 HOURS 01 HOURS 35 MiN
[ aape2z 02358 02366 & & HOURS 02 HOURS
| 10-Apr2z 02366 02372 & 7 HOURS 01 FROURS 30 MIN
T ilApr22 | 02372 02373 1 PLANT CLOSED FOR MAINTAINANCE WORK 15 MIN
| az-Apraz 02373 023E0 7 7 HOURS 01 HOLIRS 45 MIN
13-Apr-22 02380 02388 8 7 HOURS 02 HOURS
14-Apr-22 023EE 07389 1 PLANT CLOSED FOR MAINTAINANCE WORK 15 MIN
15-Apr-12 02389 02397 ] & HOURS 02 HOURS
| 16-Apr22 07397 02404 1 7 HOURS 01 HOURS 45 Wit
| 17apea2 02404 02412 8 7 HOURS 02 HOURS
18-Apr-22 02412 02420 B 7 HOURS 02 HOURS
__19-Apr-23 0420 ozar2 2 PLANT CLOSED FOR MAINTAINANCE WORK 30 MIN
20-Apr-22 02422 02428 [ B HOURS 0] HOURS 30 MiN
"~ Aprz2 | 02428 02436 8 7 HOURS 02 HOURS
22-Ap-22 02436 02434 ] & HOURS 02 HOURS
23-Apr-22 02444 02445 1 PLANT CLOSED FOR MAINTAINANCE WORK 15 MIN
24-Apr-22 02445 02446 1 PLANT CLOSED FOR MAINTAINANCE WORK 15 MIN
25-Apr-22 02446 02447 1 PLANT CLOSED FOR MAINTAINANCE WORK 15 MIN
26-Ag-22 02447 02450 3 PLANT CLOSED FOR MAINTAINANCE WORK a5 MIN
27-Ap-22 02450 02457 7 £ HOURS 01 HOURS 45 MIN
2B-hpw- 22 02457 02466 ] 7 HOURS 02 HOURS 15 MIN
| 2-ape22 02466 02472 & 5 HOURS 01 HOURS 30 MIN
30-Apr-22 02472 02480 B & HOURS 02 HOURS
1-May-27 02480 02487 7 5 HOURS 01 HOURS 45 MIN
2-May-22 02487 02434 7 7 HOURS 01 HOURS 45 MIN
3May2z | 02494 02500 8 N 5 HOURS 01 HOURS 30 MIN
a-May-22 02500 02501 i FOR MAINTAINANCE WORK 15 MIN
S May 22 | 02501 02508 7 7 HOURS 01 HOURS 45 MIN
E-Mar.22 n2S0R 02515 1 & HOURS 01 HOURS 45 MiN
T-May-21 02515 02522 7 & HOURS 01 HOURS 45 MiN
B-May 12 02522 02530 L] & HOURS 03 ROURS
9 May-22 02530 02536 & & HOURS 01 HOURS 30 MiN
10-May-22 02536 02544 [ 7 HOURS 02 HOURS
11-May-22 02544 02546 1 PLANT CLOSED FOR MAINTAINANCE WORK 30 MIN
| 1z-May-22 02546 02552 ] 7 HOURS 01 HOURS 30 MIN
13-May-22 02552 02560 L] 7 HOURS 02 HOURS
14-May-22 02560 02567 ? & HOURS 01 HOURS 45 MiN
15-May-22 02567 02574 7 5 HOLIRS D1 HOLIRS 45 MIN
16-May-22 02574 02581 7 7 HOURS 01 HOURS 45 MIN
17-May-22 02581 02582 1 PLANT CLOSED FOR MAINTAINANCE WORK 15 MIN
18-May-22 02582 02590 8 & HOURS 02 HOURS
19-May-22 02530 02597 7 7 HOURS 01 HOURS 45 Mi
0-May-22 02597 02604 7 7 HOURS 01 HOURS 45 Mil
21-May-22 02604 02610 ] 7 HOURS 01 HOURS 30 MiN
22-May-12 02610 02618 B & HOURS 02 HOURS
L-May-22 02618 02624 & 7 HOURS 01 HOURS 30 MIN
4-May-12 02624 02630 & 5 HOURS 01 HOURS 30 MIN
75-May-22 02630 02637 7 5 HOURS 01 HOURS 45 MIN
26-May-22 02637 02646 9 7 HOURS 02 HOURS 15 MIN
1-May-22 02646 02652 & & HOURS 01 HOURS 30 MIN
28-May-22 02652 02654 2 PLANT CLOSED FOR MAINTAINANCE WORK 30 MIN
29-May-22 02654 02660 1] & HOURS 01 HOURS 30 MIN
0-May-22 02660 02662 2 PLANT CLOSED FOR MAINTAINANCE WORK 30 MIN
T 3l-May-22 02662 0Z670 B & HOURS 02 HOURS
1-lun-22 02670 02677 7 7THOURS 01 HOURS 45 MIN
2-lun-22 02677 02683 & & HOURS 01 HOURS 30 MIN
T ddun22 02683 02690 7 & HOURS 01 HOURS 45 MIN
a-Jun-22 02690 02531 L PLANT CLOSED FOR MAINTAINANCE WORK 15 MiN
" Sdun2i 02691 02698 7 7 HOURS 01 HOURS 45 MIN
Slandl 02698 02705 7 7 HOURS 01 HOURS 45 MIN
T-lun-22 02705 02712 7 & HOURS 01 HOURS 45 MIN
Blun 22 0271z 02714 2 PLANT CLOSED FOR MAINTAINANCE WORK 30 MM
T Saun22 oz714 oz720 [ & HOURS 01 HOURS 30 MIN
10-Jun-22 02720 02727 7 & HOURS 01 HOURS 45 MIN
11-hun-22 Wriril 02734 7 & HOURS 01 HOURS 45 MIN
12-Jun-22 02734 02740 & 7 HOURS 01 HOURS 30
13-Jun-22 02740 02748 [ & HOURS
14-Jun-22 02748 02756 [ 7 HOURS
\

5



,1

:;m- 02756 02765 9 7 HOURS 02 HOURS 15 MIN
L6 by 22 02765 02771 & 7 HOURS 01 HOURS 30 MIN
17-Jun-22 02771 0z779 8 5 HOURS 01 HOURS
18-Jun-22 0277 02781 2 PLANT CLOSED FOR MAINTAINANCE WORK 30 MIN
19-Jun-22 02781 02788 7 5 HOURS 01 HOURS 45 MIN
20-Jan-22 027EB 02796 L) 5 HOURS 02 HOURS
21-lun-11 02756 02804 8 & HOURS 02 HOURS
22 Jun-22 02ED4 oz811 7 5 HOURS 01 HOURS 45 MiN
13-lun-22 02811 02819 i & HOURS 02 HOURS
24-lun-21 02819 02827 [ & HOURS. 02 HOURS
5Jun-22 02827 02834 7 7 HOURS 01 HOURS 45 MIN
26-hin-22 02834 02840 & 5 HOURS 01 HOURS 30 MIN
27-um-12 02840 g2847 7 5 HOURS 01 HOURS 45 MIN
28-Jum-27 02847 02856 9 7 HOURS 02 HOURS 15 MIN
29-jun-22 02856 02864 [] & HOURS 02 HOURS
30-Jum-22 02864 02873 9 7 HOURS 02 HOURS 15 NEN
Llul-22 02873 02881 8 5 HOURS 02 HOURS
2-Jul-12 02881 02850 L] 5 m'_s 02 HOURS 15 MIN
S 02830 ozEss 9 & HOURS 032 HOURS 15 MIN
L 02833 02509 ] & HOURS 02 HOURS 30 MiN
- S-lul-22 02909 02911 z PLANT CLOSED FOR MAINTAINANCE WORK 30 MIN
Elulk-22 02911 02913 i PLANT CLOSED FOR MAINTAINANCE WORK A0 AN
| Pduk2z 02913 02915 2 PLANT CLOSED FOR MAINTAINANCE WORK 30 MiIN
it 03915 02924 ] 5 HOURS 02 HOURS 15 MIN
Sl 02324 03531 7 5 HOURS 01 HOURS 45 MIN
10-bul-22 02931 02937 & 4 HOURS 01 HOURS 30 MIN
L qﬂf‘
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ROLY
ﬁ L} Wﬂ@
ot tj_

63



M/s Shri Maa Nanda Stone Cr

|Lotitmade: 28538803
Langiruda 13 ae7isl
Elgwartein. Bi4. 981000
Acturney: a5
Aginsartti: 4" (A5)

Ptk -#q” [-1EE7)

| P, 87-olf- 50335 i3 a8

her, Naini Chak, Tehsil - Betalghat , Dist. — Nainital




JERrs g ydifty w2
\q:{m ah mai mB ﬂ'l 1?[ ;;lrlz;l :\'ﬁ l!Ij h"_'-l’-hﬂf f. f!‘“'.!rl el A0S v-'!ﬂ #!' gt
f Gl 1 3 1] g gm M{ﬁﬂ] o Adra Wi e 'Tﬂlﬁ{u‘_’ &t

fra dima & Al : :
THT M ooy :;.;?M:u:d:._ﬁ 7; Thil 0191 &0 77 #haT G116 de 73 TRAT ge3p P o o
#E A aufranfiand = ,'.Tm. 20 e a gfa‘aa pmesy g g arm w o e 4o
aip @ . BRIRAR D pane v osfe g dqepn crRTRSEr 2w frary
X @ B T MTE B0 200 Ay wa iy _ 1
T 0n0 Peife du vty & o o u‘d.'}“ WAea o & orfn 79 A2 B £ 4o
w0 Rw o ¢ Iy vy s gy henas g0 g ke e A re;
w8 | ¥WEEH [ 1R S 30 wriy B a4 2] yaR# Wl e am a7
N won ﬁz? QEWJ 9T e T3 @ 4 o e ik g oh ol g am e
o b W TN o Das e ogw e o f s w7 G owme
g T Jo e qu oA B gt o ok T g B Rt B e

. mw“*%miﬁﬁ:ﬁ?n#t TFREW M AR R T
-}*ﬁ%mﬂq‘g?mfaa—_—u,

Pl % e o e B et pe S rE wie B Ve TR TR O
FET T 00 Aiew # gh W Th W R 00 e A 3P W orEe e fm afEm aT o
% E s Ay wn, Aufe e arcee @ T oam s dv @ e B 3P 7 e
TTIT REE 1T TN & e A 125 Bt & ot e @ min-aftm A e o snds
#orrdfumE AT g 2wy mbggnoarsd o
F fomor 3 7= @0 B & EARE@ A £ k00w [AA on e gare e
FENEE P IHEE I wn R R T3 U & A e R el & mar
s Az T T8 w4 o 4f P @ W g R e g @ A gD o R e e
= A & gafte 1 9  wFA W A f am B R W R g A A e R F
s 7 for afe @ 2 o fra vt @8 8@ W@ OFER ¢ ol @l T g A o R g e gl
£ gh w A T R ‘

~strtrty, ESm e JFTATE W AR R P a2 go amn o f
Fyw @A P WA A g U 6 # TR IR WA Auet g1 gpm fPaem o
seafe DRI T A AT g A4 o R (Rigvioo) ate b depvih dvm
s et g g o i & PR yRE 0 fus g gre om A o
s W dim, Ardrd dinars g s A et e B s R oS owens
reenfa e A @ @ a3 b @ ow wm dlFm g MRde g gm W § W o o
A siw from 21 @@ 2f A ub i vfd 2 ew & gnn veafa we & oo v -

?ﬁ%ﬁmﬂmﬁﬁ{ ol anl 8 B or @ &) @ @ gEe-gd @ AR e
H;Iﬂﬂmmﬁﬂmwmwnﬂﬂﬂﬁaﬂadm-lﬁwﬁﬁrdﬂ;;mmnﬁmmminm-

ngﬁaﬁz @iﬂvﬂim!IW?fﬂ_tmﬁlﬁﬂem:ﬁﬂﬂﬂwaqiqqﬁqami‘rrr;;
mwmfzmﬂﬁw‘lﬁ i 15 od & il fem R frm T @ A W oA W T

i @rr w/ %ﬁ ‘w.../ B, T o—

ﬁﬁﬁ;wm




SR I R BIR B . | "
o R W ) wg :i;ffm i s e QR wafng i, sfida u.:(.'n{ -
R’“‘ﬁ iﬁh’ﬁ .Ei hfﬁ Gy ﬁﬂn N ;;q;ﬁjl 3R W A im0 Mew s wmd dae Wil [y

IR G P (R ) e 'ﬁ?m%‘ Wﬂ:ﬂ WP A N ) wie Rera 1 s & el s £

frtem & Y Wy W W m'- x| Rt & forar ot B Pwe e 146" 20" !
( &I v e e R weenfe o B alir oferd R o
. ST S & R g v 20 Mew donr v 5o’ 2
o A Rufy R amarivy T q ) W, v Do (g R gl B e Ao
R B e WY SNTH G ROE e Suda sad 1 A
® WT;:ET TS 0T wrpfomen opave & fraw Aawe 0626 dadaw ) wid ol

A W (¥) el Rean o swenfer & 1 e pave ar ool ¢
Rt i & Rt s R P amis 7 2w R 2

St R () o 20® a2 284" ot 7 9 70° 24 275" R W,
R R (R) o 26° 52 270" e @ g 76° 24' 264" RWRR W,
<Rl R (Rg) O 20° 52’ 242" it Wl 70”24 272" AWK R,

ot R () 9@ 20° 32 255" i @ gd 79° 24’ 208" RURN R,

yeafia e, WRd e R 9 2 e wo 53 0/6 o arrla o B 1 et Wi
o B @ a18 Aoy A Fud W Rud &) wala e & Preadt A wR g Rem & P
e 3 gt o R o1 v &) R i R @i geem qReier o) 8 &1 e @) v
R AR T g R ¥ A G B A J §) WA B WG T e wE A w2 e
e @ vd e @ Pracadt 43 @ gft o ¥ v § o v &) pnifa s @ giewo ¢
et Rem €1 WRaiida i o) T @ e & $ srrfa e @ o e T & san-d P
w Rom &) e R W@ wE & Fraead & § o g pril o1 s a3 @ o g € R e
® R & ar Rud T v B Iwn-04 AR Rm, ww ¥ afe s e e srer i
S R SR ¥ e A e & ww N Fa g o & At & o adie § Rer @) oo
gwﬁwwﬁﬁaﬁ%wﬁ%mﬂﬂw#mmmmnﬁmmmm
e w i o & R & Rrel ot am A des. Pia @ taw Rew 8 @ awen #) sl
' ma$aﬁmﬂqﬁaﬂaﬁmam#rﬁmtmm$MW1m‘~a#w aels
mwﬂm-uﬁmaﬁmtlwaﬂmmﬁmtmﬂtmﬁ:mmaad’tlwu %
mﬂmmmﬂﬁqﬁmtﬁﬁﬂﬁmfhaiﬁmwhmq?mmﬁﬁwmmw--
mﬂﬁﬁfﬂﬂﬁmﬂﬂﬁﬂGﬁaﬂﬂﬁmﬁﬂﬁiﬁﬂﬁw%wmm:@mﬁmﬂfﬂu
b:élma | e e A Rer (gl e @) Blea) sl e

7 Q ff/,; Ju? f@‘l}f"‘:'f
A = o Ay



IR R e it Q Prmrr vafe h w @ ffo @
3R Preirgan el Prfor mﬁgm

B &R 7 v o Rsr s Qo s v & Praveard] sparn # Rora Riend 1@l a1

wE R Y wef
mmmﬂﬁ@mwm&mwmwmmmmwaw

W B ufmm ol @ s @ @ gl EERH
TG B AR §Y Ry e e 2 P r

X W R Prfo o, v & W) e @ o @ e @ g

W R A Y T A ow o avoe @ Ao 3w e o Rl R
W i e @ gRedr § aews B

v e R el o v @ oo our sol A e e AR a W [, v T
7 Frem v s ern el v g few on wo B wE @ we § & T wefn
% ooy 8 Pt orl fear w2
B JnwEvs WRH, deife Rom apm-2 @ weeRe wo 2920 /v-ll-11 /ee-Re /2008
e 18 TR, 2011 % R M Pl @ el B f R @ Rl A @ wE w
F MER R W &g Wi R o sfie wda g 2

et SR AR B QI FgueE @ 7 ¥ § TR we pnity s & giear
¥ wF pw @ Fmfr ¥ Soge wdia o 81 AR aTe ER W gema @ ol amuem T
for o & A g% sl I U wo: @ Prea Wi orm d@en Sen @ Sevawu Sae B e

prifa gfes § Rvda Riwfd @ i adee w@d & e gm |

g ¥ sitelfi® Iﬂﬁ‘l‘ﬁ’l &g wRrRe %o 2020/ VII-|1-Il /68-Re /2008 deviga Reiw 18

R, 2011 @ FTAR WA A ¥ ©H I S Wi 3G R W agen AR 2011 B IgER W
frde Al TRRY B AR 4 HETE SRR ¥ e M |

a1 L

(warfrg TeRE)
anmwﬁwm’ré wwaﬁaﬁ areIeT o A
ﬂw &‘4"“‘5 ¢

e B, L et
.cc‘
ww“ﬁ“"‘“"* W@wm iﬁtﬁt e

nﬁﬁ ‘:F-\ s \/
~ A. '...tﬁ. - m LY ./: ‘-,4_;::4.‘“.;-.....{‘ TS



{5 |
4

LOW DIAGRAM
BINDUSTR IS PVT, 1TD,

" Wieitm
Sl / {ieladin pARA

.

\! /

O —

R

[ —
Heconduey |___ Sung flelislll

M Serven | MM
sﬂﬂﬁdﬂr}' CI'I.IﬂIﬂr Hﬂl:ﬂl'llflirj" . Bl Cielia 0

(Cone Crusher) Sereen 2 .

\

0

* Stone Dust

g

L J
Secondary Serecn

\\‘ Stone Grits 40
MM



M/s Baijnath Stone Indu

SSISERTTMIY
79

Dist. — Nainital




"_‘Hf:-*?zﬁﬁ,l 9

76




M/s Baijnath Stone Industries Pvt. Ltd., Talla Gaon, Tehsil - Betalghat , Dist. — Nainital

Yt ﬂﬁ

77



A@HH 20
. 78

M/s Baijnath Stone Industries Pvt. Ltd., Talla Gaon, Tehsil - Betalghat , Dist. — Nainital




-‘_‘;l.(f*"T-*m‘ -2\

2

M/s Baijnath Stone Industries Pvt. Ltd., Talla Gaon, Tehsil - Betalghat , Dist. — Nainital

#

st 8
'.
o
: 20 55074

- 79401587
El llinn 7738423 m




o5~ 22
e HIE
e iRy sy
ettt =) e
alrg vim e fn
Wi yyfty o mftea
Government of India
Ministry of Jal Shaku
Department of Water Rasources

River Development & Ganga Rejuve
Central Ground Water Autharity

(yorer Frerlt 8g ammafy wemor o) h

CTION CE - D BS ION
Project Name: ‘Baijnath Stone Industries Pvt Lid
Project Address: Villag'é:!éllgg_éﬁr_{._ﬁéialghat
Vilage: Talla Gaon Block:  Betalghat
District: Nainital State;  Uttarakhand
Pin Code:
Communication Address: Baijnath Stone Industries Pvt Ltd, Village-talla Gaon, Betalghat, Betalghat,

Na}nital. U_ttarakhfqnd - 2531__3{!

Address of CGWB Ra;giuna"c Office : Central Ground Water Board Uttarakhand Region, 419-a, Kanwali Road,
Baluwala , Near Urja Bhawan, Dehradun, Dehradun, Uttarakhand - 248007

1. NOC No.: CGWA/NOC/IND/ORIG/2022/15194
2. Application No.: 21-4/1567/UT/IND/2022

3. Category: Safe
(GWRE 2020)
4. ProjectStatus:  Existing Project 5. NOC Type: New
6. Valid from: 31/01/2022 7. Valid up to: 30/01/2025
8. Ground Water Abstraction Permitted:
Fresh Wata'r Saline Water Dewatering Total
m?day mPlyear m*day m?/year m?fday m*year m?fday m?f
10.00 2500.00

9. Details of gmt.md.wate.r abstraction !Deﬁ'aterir.rﬁ struclures

Total Existing No.:1 Total Propused No.:0

DW DCB BW TW MP MPu DW DCB BW TW MF
Abstraction Structure® 0 0 1 0.0 0 0 0 0 0 0

*"DW- Dug Well; DCB-Dug-cum-Bore Well: BW-Bore Well: TW-Tube Well; MP-Mine PItMPu-Mine Pumps

10. Ground Water_hbswdinmResturaﬁm Charges paid (Rs.): 5890.00

(Compliance Conditions given overleaf)

This is an auto generated document & need not to ba signed.
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£} bs case of mining projecis, edditional
mmnm-“.mmthmﬂhmm.Mvaw“ L em———
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10) This NOC i subject ko prevaling CentraVState Govermment
struciumidischargs Muw.‘h““wM“MMM‘M‘WM“MWFMwmm
Canaral conditons,
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28) bn case of coal end cfher Base melal mining projects, (he propect proponent shall e the advance Gewatering lechnology (by construction of series of dewatering sbstraction stnstiures! b ey
condaminglion of surtaoe wabe’,

291 The NOC issued is condilional sublject 19 the conditions menfioned in the Publc notics dated 27.01 2021 faling which penatyECicanceilalion of NOC shal be impossd &3 ife cask may b
30} This NOC bt lsspd subject 1o the clearance of Expen Appraial Commites [CAC) (f appicable). g5

m‘hmm‘hhmtﬂ-ﬂhhmdm-ﬂmm sgainst the proponent.)



3 MN 8 WdSt9 [ 8991 8591 ZZ025001 6E
J WdDE'9 I BS9T £¥31 22025060 8t
WdST'9 B Lp9T BEST 2202°50°80 ) LE
: WdDE'9 E] BEST ZE9T ZZ0Z'S0°L0 9
—) Wdst D L ZE9T 5291 ZZ0Z'50'90 SE
- IWLN‘* WdDEg 8 5291 £191 ZE0T'S0P0 ‘pE
* Y Wd00g 3 L191 8091 ZZ0Z SOED . EE
- i Wdstg o1 BOST 8651 ZZ0T'SO'Z0 ZE
%) WdOE9 6 8651 68ST 22025010 1€
» Wd0D'L L 6BST Z8s1T ZZ0Z-p0-0F (i}3
- - Wdsr'9 8 Z8s1 tisT ZZ0Z-¥0-62 62
o) WdoE's [ tiST 5951 ZZ0Z-+0-82 82
IONVYNILNIYW OL INA 35010 LNV .N...Q WdTT:ZT 1 9951 5951 Zeoz-v0-Lf | - Lz
FINVYNILNIVIN OL 3Nd 035010 LNV - j NdOT L 1 5951 tas1 220Z-¥0-92 9z
IDNYNIALNIIN OL 3Na 435070 LNVTd lﬁ Wds5'9 f tas1 7951 2204052 [
FONYNILNIVIA OL 3Nd 035070 LNV iﬂ...._.u_ Wdor'a £ 795t 6551 ZZ0Z-¥0-v2 ¥z
IINVNALNIVIN OL ING 03SOTI LNV —p= Wdoo's z 6551 4551 ZZ0Z-bO-E2 £2
IINVNALNIVIN OL 3Nd 035010 LNYId ' WdOE'S v 4651 £55T ZZOT-¥0-T2 Zz
m Wdst's Fa £55T TpsT ZZOZ-¥0-12 17
¥ WdIE'S B ST ZEST ZZ0Z-v0-02 o0z
¥ —7 v Wd5T'9 zr TEH 0751 ZZ0Z-0-61 7
: 7 Wdov'9 1 0Zst 6051 ZZOZ-PO-8T 81
2 Wdoz's zZ1 60ST L6FT ZZOZ-HO-L1 {1
¢ e WdSOo'L It LEYT 98YT ZZ0Z-v0-91 91
* WdOE'S o1 98kl 9Lt ZZOZ-40-ST s1
. 1 WWd0wg i 94p1 69PT ZE0Z-F0-tT ¥l
5 m Wdoz'9 [ 69T 09tT ZZ0Z-+0-£1 £1
5 —1 4 WdDE'D g 0avl ZSHT ZLOZ-H0-Z1 1
+ WdOoT's 6 Zsp1 EPPT ZZOZ-FO-TT 11
* —13 Wd0o'L ] EbPT SEVFT ZE0Z-40-01 o1
Wd0E'9 6 SERT 9zl ZZ0Z-+0-60 B
Wdst's i gzl 6TPT ZZ0Z-+0-80 g
. Wdot'a 8 EIFT 1Tl ZZOZ-P0-L0 i
: Wdsz'a 6 1Tl ZowT ZZ0Z-¥0-90 g
WdOT'9 F] zovl vBET 220Z-+0-50 5
5 Wdst's B tBET SBET 220Z-+0-+0 t
> i } WdOE'S 8 SBET LLET 220Z-+0-E0 E
= WdST:9 6 LLET B9ET 2202-¥0-20 z
= Wdst'a [ H9ET GSETO0 220Z-¥0-10 1
TH NI DNIaY3IY ONIaY3IY o
SINIWINOI NOIS JNLL ONIOYIH NOLLANAENDS SNEGD SN0 ilva ON'S

1H0d3¥ NOILdINNSNOD HILVYM ATIVa

Q3LIWN ILYATEd SIIMLISNANI 3NOLS HLYNIIvE




D oy LT

101G 1geulrg S

Wd00'L It BEZE BZZZ Z70f-908Z | 88

Wd00'9 B BT DZZL ZZ0T-90-EZ 4 IR

WdSE'S Il 0zzL 60T zeoza09 | 98

WdOE'S o1 60ZZ B6LE Zzoz-e0-s¢  J 58

WdSE'S B 6612 0612 ZZ0Z-80-47 ]

WdOE'S 11 0612 BLIEZ ZE0Z-90-E2 E8

Wdors o1 6LIZ 691E ZZ0Z-90-22 i}

Wdsra L 6912 791z ZZ0Z-90-17 18

WdO0E'D 11 2912 1512 ZZ0Z-90-0Z 08

3 Wdor'a o1 1512 iz ZZ0Z-90-61 6L
Wd0E'9 ] ¥z EETZ ZZ0Z-90-81 BL

— WdsZ'9 B £ETZ vZ1Z ZZ0Z-90-L1 Le
b= Wd0zZ'9 4] vZTZ ZI1z ZZ0Z-90-91 9¢
WdsT's It Zr1z 1012 ZZ0Z-90-51 5L

WdOE'S [ 1012 2602 ZZ0Z-90-v1 v

Wdst'a ot Z60Z Z861 ZZ0Z-90-£1 EL

¥ WdOES [ Z861 ELBT ZZ0Z-90-T1T 7]
WdsT'9 ot ELBT £961 ZZ0Z-90-1T - (7]

— P WdS0'L 1 E96T 2561 ZZ0Z-90-01 0L
) Wd0oD'L 9 7561 9r61 ZZ07-90-60 69
oMy WdOE'9 6 Ir6T LEBT £202-90-80 g9
—ped] Wd0o'L o1 LEGT LE6T Z202-90-L0 L9
o Wdst'9 1 LZ6T 9161 Z20Z-90-90 59
w WdDED [3 9161 L06T ZZ0Z-90-50" 59
WdsST'9 L L06T D061 ZZ0Z-90-v0 [Z]

NMm 4009 o1 0061 0681 ZZ0Z-90-£0 £9
WdOE'S ] D681 [ ZZ0Z-90-20 29

- WdSTS [ ZEBT ELBT ZZ0Z-90-10 19
H_ﬁ Wd00's 11 E£81 7981 ZZ0Z'SOIE 09
b=t dsTg [ 7981 £S81 ZZ0Z'S0'0E 65
MdOE'S T1 ESET Zrel TZ0Z'S06E B

o WdoY'9 ot Vel ZERT 7Z0Z'S0°8L 13
j WdSE'S 11 ZERT 1281 TTOTSOLE 95
Wdst's B 1Z81 2181 Z20Z'S0"9T 55

\m WdOE'S 3 7181 DO8T ZZ0T°S0'SE s
" WdST'9 o1 0081 06L1 EZ0TS0'PE £S
.l\t.&. WdOE'9 1 06LT BLLT TZOT'SOEL o IS
- WdsT'9 3 BLLT OLLT ZZ0T'S0'ZE 15

: Wdoo'L ] DLLT 2941 ZZOT'SO'TZ 0%
WdOE'S B 794 T £6L1 ZZ0T'S0'0T 6

Wd00'L o1 £5/1 EWLT ZZ0Z'S061 [T

Wdst'a B EVLT VELT ZT0T SO0'8T T

Wd00'L o1 VELT bZLil ZZ0T'S'LT op

& WdOE'9 s PELT ZILT ZZ0Z'S0'91 St
Wd0D L 11 FATA T0LT ZZ0Z'SO'ST vy

M—Mﬁ Wdo0's g I0LT 5691 ZZ0Z'S0°F1 v
i Wd05a o1 56IT 5891 ZZ0Z'SOET Zr
Wdov'a g 5891 ££91 ZE0ZS0ET v

WdSE'D 6 L491 8941 ZZOZ'S0'TT of




\

14

- -
Wd¥5:5 01 SSEE SYEE ZEOL-L0-LOD LB
WdS#9 1T SYEL VEEL ZE0E-L0-90 96
WdDE'S 01 PEEL FEZEL £L0Z-£0-50 56
Wdst9 o1 FIEL PIEE ZE0Z-L0-¥0 L]
WdO0ES 8 FIEE 90EL CEZ0E-LO-ED E6
WdSst'9 6 90EZ L6ZT CE0E-L0-20 (4]
WdOE™ 1T LBIE 98LL CEO0E-LO-T0 16
Wd0z™9 ot 98Iz SLzT EEOZ-90-0E 06
WdsT™9 B aLee BELE EE0Z-90-62 b8







M/s Baijnath Stone Industries Pvt. Ltd., Talla Gaon, Tehsil - Betalghat , Dist. — Nainital




_NITHo- =25
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BAUNATH STONE INDUSTRIES PRIVATE LIMITED
LOG BOOK
VEHICLE NO. UK18C-8736 (WATER TRACTOR)

DATE ROUND | OPPENING KM | CLOSING Kl':i TOTALKM RUN| SIGNATURE | REMARKS
01-04-2022 2 1672 1677 4
02-04-2022 3 1677 1681 4
03-04-2022 2 1681 1685 4
04-04-2022 2 1685 1693 8
05-04-2022 2 1693 1697 4
06-04-2022 2 1697 1701 4
07-04-2022 2 1701 1705 4
08-04-2022 2 1705 1709 4
09-04-2022 s 1709 1713 4
10-04-2022 2 1713 1717 4
11-04-2022 2 1717 1721 4
12-04-2022 ] 1721 1725 4
13-04-2022 2 1725 1729 4
14-04-2022 2 1729 1733 » 4
15-04-2022 2 1733 1737 4
16-04-2022 2 1737 1741 4
17-04-2022 2 1741 1745 4
18-04-2022 P 1745 1749 4 -
19-04-2022 p. 1745 1753 4
20-04-2022 2 1753 1757 4
21-04-2022 2 1757 1761 4
22-04-2022 2 1761 1765 4
23-04-2022 3 1765 1771 b
24-04-2022 2 1771 1775 4
25-04-2022 F 1775 1779 4
26-04-2022 2 1779 1783 4
27-04-2022 1 1783 1785 2
28-04-2022 1 1785 1787 2
29-04-2022 1 1787 1789 * s
30-04-2022 1 1788 1791 2

FOR BAUUNATH STONE INDUSTRIES PVT. LTD

I B}

e G

DIECTOR




BAIINATH 5TONE INDUSTRIES PRIVATE LIMITED
LOG BOOK
VEHICLE NO. UK18C-8736 (WATER TRACTOR)

DATE ROUND | OPPENING KM | CLOSING KM |TOTALKMRUN| SIGNATURE | REMARKS

01-05-2022 1 1791 1793 2

02-05-2022 1 1793 1795 2

03-05-2022 1 1795 1797 2

04-05-2022 1 1797 1799 2

05-05-2022 1 1799 1801 2

06-05-2022 1 1801 1803 2

07-05-2022 1 1802 1805 2

08-05-2022 1 1805 1807 2

09-05-2022 1 1807 1809 - 3

10-05-2022 1 1809 1811 2

11-05-2022 1 1811 1813 2

12-05-2022 1 1813 1815 P -
13-05-2022 1 1815 1817 2 -
14-05-2022 1 1817 1819 2

15-05-2022 1 1819 1821 2 -
16-05-2022 1 1821 1823 2

17-05-2022 1 1823 1825 2

18-05-2022 1 1825 1827 2

19-05-2022 1 1827 1829 2

20-05-2022 1 1829 1831 2

21-05-2022 1 1831 1833 2

22-05-2022 1 1833 1835 2

23-05-2022 1 1835 1837 2

24-05-2022 1 1837 1839 » 2

25-05-2022 1 1839 1841 2

26-05-2022 1 1841 1843 2

27-05-2022 1 1843 1845 2 -
28-05-2022 1 1845 1847 2

29-05-2022 1 1847 1849 2

30-05-2022 1 1849 1851 2

31-05-2022 1 1851 1853 2

FOR BAIJNATH STONE INDUSTRIES PVT. LTD

T e IS

DIECTOR
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BAIUNATH STONE INDUSTRIES PRIVATE LIMITED

S0

LOG BOOK
VEHICLE NO. UK18C-8736 (WATER TRACTOR)
DATE ROUND OPPENING KM CLOSING KM |TOTAL KM RUN| SIGNATURE REMARKS
01-06-2022 1 1853 1855 2
02-06-2022 | 1855 1857 2
03-06-2022 1 1857 1859 2
04-06-2022 1 1859 1861 2 -
05-06-2022 1 1861 1863 2
06-06-2022 1 1863 1865 2
07-06-2022 1 1865 1867 2 -
08-06-2022 1 1867 1869 2
09-06-2022 1 1869 1871 2
10-06-2022 1 1871 1873 2
11-06-2022 1 1873 1875 2
12-06-2022 1 1875 1877 2
13-06-2022 i 1877 1879 2
14-06-2022 1 1879 1881 2
15-06-2022 1 1881 1883 2
16-06-2022 1 1883 1885 2 -
17-06-2022 1 1885 1887 2
18-06-2022 1 1887 1889 2
19-06-2022 1 1889 1891 2
20-06-2022 1 1891 1893 2
21-06-2022 1 1893 1895 2 -
22-06-2022 1 1895 1897 2 é
23-06-2022 1 1897 1899 2
24-06-2022 1 1899 1901 2
25-06-2022 1 1901 1903 2
26-06-2022 1 1303 1905 2 -
27-06-2022 1 1905 1907 2 -
28-06-2022 1 1907 1909 2
29-06-2022 1 1909 1911 2 g
30-06-2022 1 1911 1913 2 -
01-07-2022 1 1913 1915 2
02-07-2022 1 1915 1917 2 -
03-07-2022 1 1917 1919 2
04-07-2022 1 1919 1921 2
05-07-2022 1 1921 1923 2
06-07-2022 1 1923 1925 2
07-07-2022 1 1925 1927 2
FOR BAIINATH STONE INDUSTRIES PVT. LTD
s Baljuatn §, .
Nonsdye P iy
DIECTOR
o b



—— Regional Office
W . Uttarakhand Pollution Control Board
- Awas Vikas Colony,Haldwani (Nainital)
AMBIENT AIR QUALITY MONITORING
1 Report No. AAQM/HLD/41/2022-23
2 Name of City & Address M/s Baijnath Stone Industries Pwt. Ltd.
X Vill- Talla Gaon, Betalghat
Distt-Nainital (Uttrakhand)
3 Date of Menitoring 07.07.2022
4 Sample Collected by - Sh. Shubham Gussai JE
Sh. Yogesh Rawat MA
OBSERVATION
Paramater Monitoring Location Measured Value Standard Value
(pa/m?) (Lg/m?)
Suspended
Particulate About 10 meter from 419.9 600
Matter (SPM) crushing unit.
-  §
BTl ;Ej___ir | ,
Scientific Assistant Asstt. Scientific Officer Regional Officar
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m Uttarakhand Pollution Control Board
o Awas Vikas Colony,Haldwani (Nainital)

AMBIENT AIR QUALITY MONITORING
1 Report No. AAQMIMHLDI42/2022-23
2 Name of City & Address M/s Baijnath Stone Industries Pvt. Lid
Vill- Talla Gaon, Betalghat
Distt-MNainital (Uttrakhand)

3 Date of Monitoring 07.07.2022 to 08.07.2022

4 Sample Collected by Sh. Shubham Gussai JE
Sh. Yogesh Rawat MA

5 Monitoring Location East-Direction Near Boundary wall
OBSERVATION
Parameter Measured Value Stan_u;d_ ~..*:-a L..i

il-lg-’rf'ﬂall (gim®)

Sulphur Dioxide (SO2) 4.6 80
Nitrogen Dioxide (NO2) 17.7 80
Suspended Particulate Matter (SPM) 193.5 1
Respirable Suspended Particulate 90.1 100

Matter(RSFM) PM10

¥ el .
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.2 Name of City & Address
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1 Report No.

3 Date of Monitoring

4 Sample Collected by

5 Monitoring Location
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Uttarakhand Pollution Control Board
Awas Vikas Colony,Haldwani {.Nainitaljl

AMBIENT AIR QUALITY MONITORING
AAQM/HLD/43/2022-23
M/s Baijnath Stone Industries Put. Ltd.
Vill- Talla Gaon, Betalghat
Distt-Nainital (Uttrakhand)

07.07.2022 to 08.07.2022

Sh. Shubham Gussai JE
Sh. Yogesh Rawat MA

West-Direction Near Boundary walll

OBSERVATION
Parameter Measured Value Standard Value o
(ug/m’) (ug/m’)
Sulphur Dioxide (SO2) 4.3 80
Nitrogen Dioxide (NO2) 17.4 BO
Suspended Particulate Matter (SPM) 176.9
Respirable Suspended Particulate B1.5 100
Matter(RSPM) PM10
e ] =
Scientific Assistant Asslt. Scientific Officer Regional Officer -
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% Uttarakhand Pollution Control Board
“!‘.’. Awas Vikas Colony, Haldwani (Mainital)

e

AMBIENT AIR QUALITY MONITORING
1 Report No. AAQM/HLD/44/2022-23
2 Name of City & Address M/s Baijnath Stone Industries Pyt Ltd
Vill- Talla Gaon, Betalghat
Distt-Nainital (Uttrakhand)

3 Date of Monitoring 07.07.2022 to 08.07.2022

4 Sample Collected by Sh. Shubham Gussai JE
Sh. Yogesh Rawat MA

5 Monitoring Location South-Direction Near Boundary wall
OBSERVATION
Parameter Measured Value Standard V/ 1

(ng/m®) (1g/m’)

Sulphur Dioxide (SO2) - 4.3 80
Nitrogen Dioxide (NO2) 17.1 B0
Suspended Particulate Matter (SPM) 164.8 -
Respirable Suspended Particulate 75.2 100

Matter(RSPM) PM10

I_r,'t X "" #1’ 2 b

Sﬂen‘ﬁlﬁc Assistant Ass‘:ﬁ.—‘B_E:i tific Officer Regional Officer
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AMBIENT AIR QUALITY MONITORING

1 _R&pur-’t No.

-2 Name of City & Address

u

3 Date of Monitoring

4 Sample Collected by

5 Monitoring Location

Uttarakhand Pollution Control Board
Awas Vikas Colony,Haldwani (Nainital)

AAQM/HLD/45/2022-23

55

M/s Baijnath Stone Industries Pvt. Ltd

Vill- Talla Gaon, Betalghat
Distt-Nainital (Uttrakhand)

07.07.2022 t¢ 08.07.2022

Sh. Shubham Gussai JE

Sh. Yogesh Rawat MA

North-Direction Near Boundary wall

OBSERVATION

Parameter Measured Value Standard Value o
(Ha/m®) (pa/m®)

Sulphur Dioxide (502) ‘ 4.6 B0

Nitrogen Dioxide (NO2) 17.5 B

Suspended Particulate Matter (SPM) 189.21

Respirable Suspended Particulate 87.8 100

Matter(RSPM) PM10

%)
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Regional Officer



b e Regional Office
Y :
M Uttarakhand Pollution Control Board
“_:, Awas Vikas Colony,Haldwani (Nainital)
NOISE LEVEL MONITORING
1 Report No. Noise/HLD/19/2022-23
2 Name of Industry & Address M/s Baijnath Stone Industries Pvt | td
Vill- Talla Gaon, Betalghat
Distt-Nainital (Uttrakhand)
3 Date of Monitoring 07.07.2022
4 Sample Collected by Sh. Shubham Gussai JE
Sh Yogesh Rawat MA
5 Monitoring Location Within the Premises of Stone Crusne
OBSERVATION
S.No Monitoring Point Time Noise LeveldB (A)
, L max L min L eq
1 North-Direction near Wind breaking wall 12:30 -12:40 75.5 51.9 66 1
2 South-Direction near Wind breaking wall ~ 12:55- 13.05 76.3 53.7 67 4
3 East-Direction near Wind breaking wall 13:20 - 13:30 69.7 504 64.9
4 West-Direction near Wind breaking wall 13:50 - 14:00 67.5 49 3 61.2
Standard dB (A) e

'd "
| |~ = | N
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aformation Called for (000) Uploaded in XGN on 13/07/2018 10:23:11 from [P No: 139.167.83.64.

. Any Spec
. 22346-BaijnatlyStone Industries I Ltd accepts the LEGAL responsibility
and undertakes that the furnished information is CORRECT & ACCURATE.

25 = o h)



v
L 102

b e vl g el A 8 e we ) e o iy e ey m Prafye freem oo #

et v 1D R g um‘&!rrm)l

Y e el me A o e i moll @ e e gonfed & St B wRe wed) w1 R

o AR e Mg s o e o e we B s A gres s o aar 7w s

W W W v e oo e A e N g ool o)

b Ve e e e el e vl med B tdeor s s 1080 @ sl B R ol

;Tmmgﬁnmmuﬁmrtmmﬂanﬂrﬁ/mhhnnﬂthnﬂtmﬁﬁmﬂmaﬁuﬁm#
LR LY

) W dwe g eogel et P, medu st s oft W ST Water

aprinklors ot ot carer ot onded), et wer woit mr ek an @ o 8

xmmmenm;muh o afu e A v B o wi
VR ¥

#wm¢§mmmmmmmmmmmuﬁw$ma

omdned) | wfitn o ot @ Qe ¥ & wnern A Remdfea s o
MWWmﬂWWIMMﬁ@mmmmwﬂ

* VIR Y ST @RI T SIS BT |
mﬂ%ﬂﬁwmnﬁ R Proft wem weet d o o, AR e
el Bl Sufeloh iy

SCR G\ R B A B
m#%%ﬁ%%w#%ﬂwWHmm

ey w0 | mb”“"’

:
e
-4

.
-t

13443
LE
5133

A Any Specific Information Called for (000) Uploaded in XGN on 130772018 10:23:11 from TP No: 129, 1678364,
B, 22346-Baijnath Stone Industries P Lid accepls the LEGAL responsibility
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MIS B + 8859888856 9?591211103
B i INATH STONE INDUSTRIES PVT. LD,

!
il a Gaon), Betalghart, Dist. Nainital, Uttarakhand

Lo, pe——
Dated ‘?X-:r/z.- e
Dmn; No.357¥ .
|J g
ottt A
F PRAREMY Jony yee ey
. | ..{’,.«znﬁzrd_._,..

The Member Secretary,
Uttarakhand Pollution Control Board,

46 B, IT Park, Sahastradhara Road,
Dehradun, Uttarakhand.

Subject: submission of Environmental Compensation of Rs. 1,66,500/.
Ref No. UKPCB/HO/Gen-183-514/2022/170 Dated 02.02.2022.

Respected Sir,

With reference of above subject, please find the enclosed DD of Rs. 1,66,500/-
as Environmental Compensation imposed on us vide letter No, UKPCB/HQ/Gen-
183-514/2022/170 Dated 02.02.2022, issued from State Bank of india in
favour of Member Secretary , Uttarakhand Pollution Control Board ,
Payable at Dehradun.

DD No. 193678 of Rs. 1,66,500/

e e s
Kindly acknowledge the receipt of the same.
Thanking You,

For,

Baijnath Stone Industries Pvt. Ltd.

Ca

Auth. Signatory

\%Odiegiunal Officer, UKPCB, Awas Vikas, Haldwani, Distt.- Nainital,
ttarakhand.




AT o smate Bank of India :

jscuing Branch. HAL DVWANI ﬂIIIEIqE
21 17 /CODE No. 00546 A/C Payee

Tel No. 058406-280084

OM DEMAND PAY

DEMAND DRAFT
g sFEee MEMBER SECRETARY UTTARAKHAND P OLLUTION CONTROL BOARD**=+--

Key. Rupay
Sr.Ho: 135454
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ollution Control Board

W "Gaurad
—_— 46B,ITp adevi Paryavaran Bhawan"
ark, Sahastradhara Road, Dehra Dun (Uttarakhadd) C:MJ’/

e Web ;
Ref.: Www.ueppeb. uk.gov.in. E-mall -
UKPCBme{;m-IEJ-SI-mDHI | 70 e mwmh@ﬂ;ﬁ:}iﬁz 2022

To, Speed Post
M/s Baijnuth Stone Industries Py, Ltd,,

Vill. Tallaguon, Betalghat,
District Nainita) (Uttarakhand)

Dl cliﬂ“i ndl‘r Sf i
.] |
re u cl on Il:.l"i.} uf A" [Plf‘l“li““ I"d Eu“ 0 . 3

]:E;H:I.IRI:AE-.. the L'.l.!lilr:l! Ctuw:mmf:ntﬂ has made the Water (Prevention and Control of

ution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981: and vide
provisions of these Acts every water/air polluting industry/unit/operation/ process is
required to obtain consent to establish and consent (o operate from the State Pollution
Control Board; and

WHEREAS, for the purpose of protecting and improving the quality of environment and
preventing and abating environmental pollution, the standards for discharge/emission of
environmental pollutants from the industries, operations or processes have been specified
under the Environment (Protection) Rules, 1986; and it is mandatory 1o every industry,
operalions or processes to keep their effluentemission quality within the specified norms
all the time; and

WHEREAS, M/S Baijnath Stone Industries Pvi. Lid., located at Vill. Tallagaon,
Betalghat, District Nainital, Uttarakhand (herein after referred as “Unit") is a stone
crushing industry and categorized under orange category of industry; and

WHEREAS, under the Environment (Protection) Rules, 1986 standards for stone
\'_\./ w__crushing units are notified; and every stone crushing unit shall strictly adhere to prescribed

o \,]/\1" norms; and
he ,é\ WHEREAS, Hon'ble National Green Tribunal (NGT) in the matter of O.A. No. 132/2021
(1.A. No. 122/82021) Manoj Joshi Vs State of Uttarakhand & Ors., on dated 14.06.2021,

\Y inter alia issued following directions:

rf w y f_{;f:wmg regard to the averments in the application, which are sought 1o be supported
Q/Jf by photographs annexed and the media reports, we find it appropriate to require a joini
Committee af CPCB. State PCB. SEIAA, Uttarakhand and the District Magistrates

~ concerned, Natnital, o undertake visit to the sites and ascertain the compliance status of
functioning of the said stone crushers. The State PCB will be Nodal Agency for

\ coordination and compliance. The Committee may give its report within two months by
email at judicial-ng@gov.in preferably in the form of searchable PDF/ OCR Support

PDF and not in the form of Image PDF and also upload the same on website of State

PCB simultaneously so that the concerned parties/Departmenis can access the same for

further course of action
WHEREAS, in compliance of order of the Hon'ble NGT, Joint Team inspecied the stone
crushing Units in questions on dated 17.08.2021 and observed some deficiencies with

respect to provisions of the Environment (Protection) Rules, 1986 as amended Iltﬂd
Utarakhand Stone Crusher, Screening Plant, Mobile Stone Crusher, Mobile Screening

L page 1012
o .




Plam, Pulverizer P

ant, Hotmi
and i x Pl

ant, Redymix Plant Anugya Nitti, 2020 as amended:

'WHEREAS, based o 4
CAS, b n recommendati int Te: ing directi |
to the Unit M/S M/S Baijnath S‘;"d“"“" s Pt Lid ander Seaton 310 of e A

S it ~ one Industries Pvt. Ltd., under Section 31(A) of the Air
{ﬂiﬁr:};—i‘(‘;;{]- and Contral of Pollution) Act. 1981 as amended time to time, on dated

I. The Unit shall expedite to install ducting and scrubbing system in cover shed to arrest

dust.

The Unit shall provide proper and complete cover shed in conveyor belts.

The Unit shall provide adequale green belt as per State Policy, 2016.

The Unit shall provide Aow meter at water intake point and maintain proper logbook.
The Unir shall take necessany permission from concerned authority for use of surface
water (River Kosi).

The unit shall provide adequate settling tanks for wastewater treatment.

The Unit shall ensure compliance of conditions as per permission granted by the
Industnal Development Section, Govt. of Uttarakhand, District Magistrate and
UKPCB, as well as conditions stipulated in State Policy, 2020.

L L e BJ

ol

WHEREAS, the Hon’ble NGT in the matter of O.A. No. 132 2001, on dated 10.12.2021
inter alia 1ssued following directions:;

4. We find that though several deficiencies have been noted in the report, no punitive
action has been taken for failure in the past or for future till compliance, including
assessment and recovery of compensation on polluter pays principle, which is required
Jor enforcing the law of the land. The State PCB may accordingly initiate such action as
per law. Further, in terms af new Policy duted 02.01. 2020, changed siting criteria be
Jollowed for any grant/renewal of consent by the State PCB after the date of the said

policy.

WHEREAS, in compliance of the order of the Hon'ble NGT, inspection of the Unit was
carried out by officials of Regional Office, Haldwani (Nainital) of this Board on dated
04.01.2022 and recommended for imposition of an environmental compensation due to
operation of unit without appropriate air pollution control measures.

NOW THEREFORE, considering the above observations, and in exercise of the powers
conferred under section 31(A) of the Air (Prevention and Control of Pollution) Act, 1981
as amended time to time, an environment compensation of Rs, 166,500.00 only is imposed
against the occupier(s) of the Unit, in accordance of order of the Hon'ble NGT in the
matter of OA No. 593/2017 and subsequent decision taken and procedure adopted by the
State Board in its 22™ Board Meeting. The occupier(s) of the Unit shall submit demand
draft of Rs.1,66,500.00 in favor of Member Secretary, Uttarakhand Pollution Control
Board payable at Dehradun within 30 days of issue of above directions. Further,
Occupier(s) of the Unit is hereby directed not to operate the Unit withoul appropriate air
pollution control measures and valid Consent to operate of the Board.

This issues with approval of Competent Authority of the Board.
S.P. Sublgi, 1Fs
Mem ccretary

et Magistrate, Nainital for kind information please. ‘
al Officer, UKPCB, Regional Office, Haldwani (Nainital) for informatiof
JSRTY | _nn.
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S. | Factor Value
No \
1. | Pollution Index of Industrial Sector (P1) 40 1[
2. | Numbers of days of voilation(N) Date 17.08.2021 (Joint Inspection)
To Date 04.01.2022
Total Days- 141 \
3. | A Factor in Rupees for EC (R) 100/-
4. | Factor for Scale of operation (S) 1.0
5. | Location Factor (LF) 1.0
6. | Violation factor (VF) 1215 =4

yataveirg et (EC)= PIXNXRXSXLFXVF
= 40x141x100x1.0x1.0x1.25

- Rs.705000/- _
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M’s Baijnath Stone Industries

Khasra No-348,351.3 52,353,355,192

Vill- Tallagaon, Betalghat
Distt- Nainital,

Cousulfﬂ.tpd Consent to Operate and Authorisation hereinafter referred to as the CCA (Coasalidated Cozsez: &
l“thﬂl_'lmﬂﬂn} (Fresh/Renewal/Reapplication/Expansion/) under Section-25 of the “Water (Prevestioz & Ceztral o
Pollution) Act, 1974" and under Section-21 of the “Air (Prevention & Control of Pollution) Act 19517 az:
\uthorization under “Rule-5" of the “Hazardous Waste (Management, Handling and Traosbouadary Movesen:

tules, 2008" notified under “Environment (Protection) Act, 1986 as applicable (1o be referred hersinafier 2 Water Act
\ir Act and HW Rules respectively).

— ! I ]
| Consent No- 124273 /8- J7= /22 /2 /)32 Daze. O 12 20s
' 7 7 T
Tais CCA is hereby granted to M/s Baijnath Stone Industries, Khasra No-348,351.382,383,3535,192, Vill- Tallazor Bema oz
Distt- Wainital. subject to the provisions of the Water Act, Air Act and HW Rules and the orders that may be mads Smbem 3o

subject to following terms and conditions :-

1. CCA is granted for a period upto 31/03/2026 and valid for manufacturing of following products with Capital InvesTmem:
- Net Assets Values under Slab 01 Crore to 05 Crore

S. | Last CCA or CTE Present CCA (Ranewzl)
No. Product Quantity (P'_ErMﬂmh} Product Quartiny ;Per Monzh
1. | Stone Grits & Sand SOMT/Hr Stone Grits & Sand | SOMT Hr
|
Specific Conditions under Water Act:
(i) The daily quantity of eMuent discharge (KLD) :- -
Last CCA or CTE Present CCA(Fresh’ Rerewal’ Reapplicazion
Expansion’Amendment)
Trade Effiuent NIL T
Sewage 0.5KLD (Zero Discharge) 0.5KLD (Zero Discharge)

(i) Sewage Treatment and Disposal: The applicant shall provide comprehensive STP/Septic Tank 23 15 reqmred
with reference to influent quantity and quality.
3, Conditions under Air Act:- : .
(i) The applicant shall use following fuel and install a comprehensive control system consisting of conso! equipment as is
required with reference to generation of emissions and operate and maintain the same continuously 50 25 10 ackisve B
level of pollutants to the following standards

S. | Stackanached | Stack | Typeof | Fuel | Emission Contro! | Emission standards nos
No with height Fuel Quantity Equipmem 10 excaed
(M)
1 A NA HA HA Y i Y
Ambicnt Air Qualiny .
1. | Suspended Particulatc matter (SPM) | Not to exceed | 600ug m’

Tn case of stoppage of functioning of air pollution control equipment, production has to be siopped immadiazely 2
this Board has to be intimated by fax/phons/email with a report in this regard 1o be dispatchad immadizely

| . i e
Fa = T s |
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(i) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure as iy g
meeting the ambient noise standards for night and day time as prescribed for respective areas/zones (), _ﬁ,w*
Commercial, Residential, Silence) which are as follows :-

B

- = B — '-1';.‘;

| Standards  for | Industrial Area | Commercial Arca Residential Area S I \"“‘T:.;U'
Night Time in [Day | Tigh | Doy T Wight | Doy | Mg | Do Night AL
db(A) Leq time time time time time time e mae o

5 170 65 81 3] © 1IN = g

Diay time : from 6.00 a.m. 1o 10.00 p.m... Night time: from 10.00 p.m. 10 6.00 a.m. v e

4. Conditions under HW Rules:- ?

L. Number of authorization and date of i :

. The Pactory Manager of Ms Bnijnn“m“‘;;t Industries, Khasra No-348,351,352,353,355,192, Vill- Tallagag, *
Betalghat Distt- Nainital. is hereby grated an authorization to operate a facility for collection and storage of
Hazardous wastes. . s

Il The suthorization is granted to operate a facility for generation, collection and storage of hazardous wastes within
factory premises for following category of wastes.

IV, The authorization shall be in force for a period upto 31/03/2026 .

V.  The authorization is subject to the conditions stated below and such conditions as may be specified in the rules for
the time being in force under Environment (Protection) Act, 1986.
Terms and condition ons of authorization

S.No. Category Quantity of Waste for which authorization | Mode of Disposal
(Schedule-I & is being issued (MTA)
Schedule-11)
1 NA NA NA

L uthorization shall comply with the provisions of the Environment (Protection) Act, 1986, and the rules made there

under,
IL The authorization and its renewal shall be produced for inspection at the request of an officer authorized by the

SPCB/PCC.

IIL The person authorized shall not rent, lend, sell, transfer or otherwize transport the hazardous wastes without
obtaining prior permission of the SPCB/PCC.

Any unauthorized changes in personnel, equipment as working conditions as mentioned in the application by the
person authorized shall constitute a breach of his authorization.

It is the duty of the authorized person to take prior permission of the SPCB/PCC to close down the facility.
An application for the renewal of an authorization shall be made as laid down under these rules.

Any other conditions for compliance as per the Guidelines issued by the MoEF or CPCR.
5. This CCA is valid only for manufacturing process of Different type of Stone Grits & Sand SOMT/Hr.
6. Compulsory documents to be submitted by the Industry/ Unit:-

() Annual return in Form-4 and Waste Disposal Manifest in Form-10 under HW Rules and Third Party Audit
Report. -

(i) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(iif) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

Unit has to apply for renewal of CCA well in advance of 60 days of expiry of this CCA.
Competent Authority reserves the right to change/modify/add any time any condition of this CCA.
Unit has to comply with the other general conditions as annexed herewith. Non com

pliance of any provision of thi
CCA and provisions of the Water Act, Air Act and HW Rules wi i i i 5
. o, ules will results in legal action under the aforesaid Acts and

ss< 2

| . 0 .
-~ —
“0py to: Member Secretary, Uttarakhand Pollution Control Board, Dehradun for i Regional Officer

rmation please,
O = & 7

.h*;—"t'.“"-
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b The
u
7 Thi E':‘:i:l“" Strietly comply with the provistons of Water Act, Alr & 1(P) Act and RulewNotHfication made thereuder
3 They VAlid for crushing of raw materfal (River fed Moterlaln) obtalied form legtimate sources only.

appli m"’“"‘l ry shall take ndequate mensures 1o contnl of noles frm s own souree w0 w9 to comply with the standards a5 may be
e,

Anpnexure

4

5 The 0t shall not increase the produetion eapaclty s glven In this CCA without prior Consent of the oo, o
Strietly Adhere with the spectie and genernl conditons lwued with CCA orders, Any violent of stipulsted conditions

6 s s Vegal action under the provisions of Water Act, Alr Act and Enviranment (Protectlim) Act and Rules made thereunder.,
thmm“ Shall ensure all measures for pollution control me spect led under the Eayiromment {Protection) Act, 1986 and i.lulu minde
19845 der. Unit shal comply with the standards stipulated for stone erushing Units under the Favironment (Protection) Rules,

T Unit :‘]‘:“m‘lm:d’ time to time, so that amblent alr quality not exceed presceibed lmlt ot any time.

£ Unit shay constny wind breaking wall along, the petiphery of the premiacs,

9 Unit shall o metallic road within premises,

10 Unit shaty dust suppresslon/containment system on all dust emitting sources/cquipment.

do regulnr wetting of th
1 Sto B of the ground within premises,
12 <rusher shall be established inside the covered shed,

system with 1D fan to be provided for suction of dust and 1o be scrubbed with water, The waler form scrubbing will be
d“"f"“ﬂﬂllo seltling tank. The water will be re-used for scrubbing,
The "'d“"? shall ensure interlocking of air pallution control devices and production process.
3_’“1‘“"@ shall take adequate measures to control of noise form its own source so as to comply wilh the standard as may be
icable,
The Stone Crushing units/Screening Plants/Pulverisers shall strictly follow the provisions of the Uttarakhand Stone Crusher,
Screening Plant, Mobile Stone Crusher, Mabile Sercening Plant, Pulviser Plants Hot Mix Plant, Ready mix Plani Anugya Policy,
2020 promulgated by the State Government and shall obtained necessary permission from the competent authority with in
stipulated time specified in Anugya policy-2020.
16 The Industry shall ensure all safety measures and shall undertake periodical assessment by the competent authority.
17 The unit shall not operate during night hours as defined under Nolse Rules-2000.
18 Unit shall comply with Directions/Orders/Guidelines issued by Hon'ble Courts/Tribunal andfor Competent Authority from time 1o
time in reference lo Stone Crusher.

19 Unit shall comply the final order issued by Hon'ble High Court Nainital in PIL No.212/2019 “Trilok Chand vs. Stale of
ultarakhand and others"” case.

20 Units shall be conduct quarterly ambient air quality monitoring from board lab or MOEF approved labs and ensure to submit the
same 1o the board.

“eneral Conditions:
. 1 The applicant shall get analyze the samples of effluent/emission/hazardous wastes at least once in a three month from the
laboratory recognized by the MoEF and shall report to the UKPCB.

2 The applicant shall however, not without the prior consent of the Board bring into use any new or altered outlet for the discharge
of effluent or gases emission or sewage waste form the unit.

3 The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated conditions within 30
days of receipt of this CCA. If, at any polnt of time, it is found that the industry is not complying with stipulated conditions or any
futher direction/instruction Issued by the Board, legal actlon shall be Initiated against the applicant.

The applicant shall maintain good housekeeping. All valves /pipes/sewer/drains etc. must be leak proof,

§ The Industry shall provide uninterrupted entry to Pollution Control equipment for smooth sampling/monitoring of efficiency of
poliution control measures.

§ Theindustry shall provide “Inspection Book” at the time of Inspection to the Boards officials.

7 Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to occur In excess of
standards lald down, such information shall be repored to the Board's offices and all other concerned offices. in case of fallures of
pollution control equipment, the preduction process connected to it shall be stopped with Immediate effect.

g TheIndustry shall operate In amanner 50 that all emisslons be emitted through deslgnated chimney/stack only.

§  Incase of any damage to the agriculture productivity, human habitation etc. by the operations of Industry, it shall be Imperative 1o
stop production in the industry with immediate effect and such information shall be reported to Board's offices. The industry shall
be liable to pay compensation also In such cases as decided by the Competent Authority.

10 The applicant shall apply before the 60 days of expiry of CCA or any change In production types/production’
capacity/manufacturing process/capacity enhancement etc. or any change In effluent discharge point or emission paints.

11 The Board reseves the right to revoke/add/modify any stipulated condition Issued along with CCA, as may be necessary.

G o M
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The person authorized change shall not rent, lend, shell, transfer or otherwise transport the hazardous waste withoyt Obtainily
prior permissions of the Board.

Any unauthorized change in personnel, equipment as working conditions as mentioned In the application by the Mnn\
authorized shall constitute a breach of his authorization

1tis the duty of the authorized person to take prior permission of the Board to close down the facility.
The authorization i valid for temporary storage of Hazardous waste within premises only.

The autherization agency shall ensure that on-line data with regard to quantity and nature of hazardous chemicals being used In
the plant as well as air emission and waste generated within premises is displayed on Display Board of size 6x4 feet outside the
main factory gate within premises.

Itis duty of the authorized person to take prior parmission of this Board to closed and clea nup the facility for treatment, storage
and disposal of hazardous waste,

Before the hazardous waste is stored or dumped in the facility, applicant must conduct a detailed physical and chemical analysis
of hazardous waste sample and report to the Board.

The Storage area should be fenced properly and Sign/Motice Board indicating ‘Danger’ and ‘Hazardous’ Shall be displayed at
appropriate positon both in Hindi and English

The Industy shall store used oil/spent oil waste in sealed drums placed on impervious floor under covered shed Hatardous waste
i required shall be sold only to Registered Recyclers/Re-processors.

In case of any transportation of hazardous waste, the details in Form-10 of the Hazardous & Others Wastes Rules,2016 shan be
submitted to the Board,

hh_._'i | M —
Regional Officer
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M/s Shree Maa Girija Stone Crusher, Talla Gaon, Tehsil - Betalghat , Dist. — Mainital
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M/s Shree Maa Girija Stone Crusher, Talla Gaon, Tehsil - Betalghat , Dist. — Nainital
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Government of India
Ministry of Jal Shakti
Depariment of Water Resources,
River Development & Ganga Rejuvenation
Conlral Ground Water Authorily

(yore Freendt @y smmafi v u)
NO OBJECTION CERTIFICATE (NOC) FOR GROUND WATER ABSTRACTION
" Project Name Shree Maa Girja Stone Crusher '
| Project Address: Khasra No-319, 320, 329, 340, Talla Gaon, Betaighal ‘
| Village Talla Gaan Block: Betalghat
Dhsstrict Nainital Stale Uttarakhand |
C.mmmmcahun Address. Shree Maa Girja Stone Crusher, Khala No-319, 320, 329, 340, Village-lalla Gaon, |

| Pin
|
'|
A

Betalghal, Nainital, Uttarakhand - 263134

Address of CGWB Regional Office : Central Ground Waler Board Ultarakhand Region, 4 ?Ea Kanwali Road,
Baluwala , Near Urja Bhawan, Detradun, Dehradun, Utlarakhand - 248001

1. NOC No.: CGWA/NOC/NIVORIGI2021/12510
7 Application No.. 21-411515/UTNND/2021 3. Calegory Sale
(GWRE 2017)
4. Project Status! Existing Projecl 5 NOC lype: Mew
6. Valid from: 2710712021 7. Valid up to: 2610712024
B Ground Water Abstraction Permitted:
Fresh Walnrz Saline Water Dewatinng Total
m'iday milyear m'iday nfyear m*/day myear m'lday mityea
20.00 3250.00
8 Details of ground water abstraction /Dewatering structures
Total Existing No.:1 Total Frnpmd No.:0
DW DCB BW T™W MP MPu DW DCB Bw "JW MP MPu
Abstraction Structure® 0 0 0 1 0 0 0 0 0 0 0 0
W Dug Wel, DG Dug-cum-Bore Well, BW-Boro Wol, TW-Tube Well, NP ine PP Mo B e
10 Ground Water Abstraction/Restoralion Charges paid (Rs. ) 3250.00
11. Number of Pierometers(Observation wells) to be No. of Piezometers Monitoring Mechanism

constructed/ monitored & Moniloring mechanism.

Manual DWLR™ DWLR With Telemelry
“{3Wi 1 - Chgilal Wartor Level Recorder % 1 0 0

.

{Compliance Conditions given overicaf)

Thns is on aulo generted docurmens & nesod not 1o e el
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WATER

METER LOGBOOK

&

01-04-2022 2908 2922 14 L 04:40 &-—-—-’ e § =
! 02D4-2022 2922 2928 ] o 02100 ﬁﬂc—— SEAVICING
03-04-2022 2918 29432 14 4 04:40 "-29':‘-«- i
04-04-2022 2942 2960 18 8 06:00 guv:;i,- o
05-04-2022 2960 2975 15 5 05:00 ‘??_'F‘- s e
06-0M-2022 2975 2987 12 4 04:00 M i O, L
07-04-2022 2987 3003 16 6 05:20 =2 I
. 08-04-2012 3003 3020 17 7 05:40 @- oy 4
Wisor02 3020 036 16 5 05:20 Eﬁ’ i
10-04-2022 3036 1039 3 0 01:00 % - REP & MAINT
11-04-2022 3039 3041 2 0 00:40 s (REP & Nl
12-04-2022 3041 a5 a 0 01:20 m%i‘ ? REP & MAINT
- 13-04-2022 3045 3050 s 0 01:40 By |aep s mamr
14-04-202 3050 3052 2 0 00:40 %—*“" REP & MAINT
15-04-2022 3052 3055 3 0 01:00 . REP & MAINT. |
. 16-08-2022 0 2 2 0 01:20 w |ep e mamT.
17-04-2022 ) 4 2 0 00:40 é\.\v_\;_ Imzr B MAINT
18-04-2022 4 7 3 0 01:40 AN REP & MAINT
19-04-2022 ? 9 2 0 00:40 %.7 REP & MAINT.
20-04-2022 9 12 3 0 01:00 [REP & MAINT
11-04-2022 12 16 4 0 01:20 b‘ﬂ— REP K MAINT
"i0a.2002 16 El] 14 4 02:40 (@w A
23-04-2022 30 az 12 4 04:00 (299’ ]
| 20082022 a 55 13 5 04:20 R
[ 250sa0m 55 71 /€ ¢ 07 %o | Pk e
2002002 vd. 75 7 3 02: 4o f
27-04-2022 78 %2 i .- 040 ’ i
28:04-2002 g3 79 l6 4 0£:20 =
29042022 a9 ha 1Y 5 64! yo ‘é_.._— 2
30-04-2022 )3 /2¢é A 4 64U 2e —-#.-__
TOTAL
For Sti Maa @2 Ttone Crusher
5iG ANAGER/ALITH
por Sci Mua Gitl tone Crissbes
R



\

- WATER METER LOGBOOK
DATE INITIAL READING | FINALREADING | TOTALWATER | PLANT RUNNING BORE WELL OPERATOR REMARK
CONSUMPTION IN HOURS RUNNING HOURS |  SINGMATURE
KL [Hr:ME)
01-05-2022 126 129 3 0 01:00 H%Ed SERVICING
02-05-2022 129 147 18 7 06:00 MR
03-05-2022 147 163 16 [ 05:20 Jﬁﬁ
04-05-2022 163 180 17 6 05:40 m
05-05-2022 180 184 4 0 01:20 !;bﬂg‘ i REF & MAINT,
06-05-2022 184 187 3 0 01:00 M"‘ REP & MAINT.
07-05-2022 187 203 16 6 05:20 o5
08-05-2022 203 218 15 B 05:00
09-05-2022 218 236 18 7 D6:00
10-05-2022 236 255 19 8 06:20 ’W
LA 2022 255 272 17 7 06:40 ’g
12-05-2022 m 288 16 & 05:20 -&’
13405-2022 288 303 15 4 05:00 ﬁ,ﬂ,
14-05-2022 303 320 17 5 05:40
15-05-2022 320 336 16 5 05:20 -—k;"’&"
16-05-2022 336 353 17 6 05:40 A-Se—
_ 17052022 353 n 18 B 06:00 .--ﬁ""s"""
2 18-05-2022 n 388 17 7 05:40 ‘?"lr}’_‘
19-05 2022 388 404 16 6 05:20 %
20-05-2022 404 409 5 0 01:40 )’}:23;- REP & MAINT
21-05-2022 409 426 17 6 05:40 A
22-05-2012 476 440 14 5 04:40
| 73.05-2022 440 456 16 5 05:20 W
s 2022 456 an 18 7 06:00 ﬁ‘
25-05-2022 474 491 17 B 05:40 h’ﬁf
26-05-2022 491 506 15 6 05:00 7&:‘1—}_’
27-05-2022 506 524 18 7 06:00
28-05-2022 524 543 19 B 06:20
29-05-2022 543 560 17 ] 05:40 {‘4
30-05-2022 560 576 16 5 05:20
31-05-2022 576 597 16 4 05:20 ,h‘s""'
TOTAL
Ror Sri Maa Gk Stonc Crusher
SIGNA
o
pus 58 Mas G5



T
WATER METER LOGBOOK
DATE INITIAL READING | FINAL READING | TOTALWATER | PLANTRUNNING |  BORE WELL OPERATOR |  REMARK
CONSUMPTION IN HOURS RUNNING HOURS |  SINGNATURE |
KL (Hr:Mt)
01-06-2022 592 611 19 8 06:20 IR
02-06-2022 611 629 18 7 06:00 %’h"'{l g
03.06-2022 629 645 16 5 05:20 m""’*{ﬂ 4
04-06-2022 545 663 18 6 06:00 %’h’?ﬁ“ -
05-06-2022 663 680 17 3 05:40 Jf}ﬁ’
06-06-2022 680 683 3 0 01:00 k&\_ SERVICING
07-06-2022 683 700 17 6 05:40 hﬁ';
08-06-2022 700 715 15 a 05:00 hﬁ'
09-06-2022 s 734 19 8 06:20 NE2)
| 10062022 734 751 17 7 05:40 )
[ 11062022 751 767 16 5 05:20 >)
12-06-2022 767 785 18 7 06:00 %‘ﬂn |~
13-06-2022 785 799 14 4 04:40 0
14-06-2022 799 813 14 5 04:40 £ -
15-06-2022 813 829 16 6 05:20 1k
16-06-2022 829 846 17 7 05:40 ~ 4
17-06-2022 846 862 16 5 05:20 m
18-06-2022 862 879 17 6 05:40 —-@
19-06-2022 879 882 3 0 01:00 --b"f‘d" REP & MAINT.
20-06-2022 BAZ BHE 4 ] 01:20 M REP & MAINT.
21-06-2022 B86 889 3 0 01,00 "A“'“-'k"‘"‘" REP & MAINT.
22-06-2022 889 %05 16 5 05:20 ﬁ‘\"h =
. Fos20m 905 920 15 5 0500 %‘Nﬂ "
24.06-2022 920 934 14 4 04:40 m F
25.06-2022 934 950 16 6 05:20 WAt
26-06-2022 950 963 13 3 04:20
27-06-2022 963 978 15 5 05:00 L
28-06-2022 978 989 1 4 03:40
29-06-2022 989 1001 12 4 04:00 -&P‘Q’f‘-
30-D6-2022 1001 1012 11 4 03:40 "&"’W
TOTAL
. Ror Sti Mag Giriia]
gu Mss O
For
b
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TOTAL WATER
CONSUMPTION IN
KL

PLANT RUNNING
HOURS

01-07-2022

1012

1031

19

D6:20

02-07-2022

1031

i1

03-07-2022

1052

1072

o

0640

04-07-2022

1092

06:40

05-07-2022

1092

1111

06:20

06-07- 2022

1111

1131

0640

07-07-2022

13

f15r

0§ ye

08-07-2022

09-07-2021

10-07-2022

11-07-2022

13-07-2022

13-07-2022

14-07-2022

15-07-2022

16-07-2022

17-07-2022

18-07-2002

19-07-2022

20-07-2022

21-07-2022

13-07-2022

23-07-2022

*4-07-2022

25-07-2022

26-07-2022

27-07-2022

28-07-2022

29-07-2022

30-07-2022

31-07-2022

TOTAL
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1 Report No.

2 Name of City & Address

3 Date of Monitoring

4 Sample Collected by

Regional Office
Uttarakhand Pollution Control Board
Awas Vikas Colony, Haldwani (Nainital)

AMBIENT AIR QUALITY MONITORING

AAQM/HLD/36 /2022-23

M/s Sri Maa Girja Stone Crusher

Vill- Talla Gaon, Betalghat
Distt-Nainital (Uttrakhand)

07.07.2022

Sh. Ayush Negi SA
Sh. Pravin Arya MA

OBSERVATION

Parameter Monitoring Location Measured Value Standard Value
(ug/m?) (Hg/m?)

Suspended

Particulate About 10 meter from 3B3.9 600

Matter (SPM) crushing unit.

L.

_-"- -
Scientific Assistant

& 1

ﬁsstt,dsvc[:i}tiﬁc Officer

1

| PESE. &

Regional Officer
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%. Uttarakhand Pollution Control Board
-~ Awas Vikas Colony,Haldwani (Nainital)

AMBIENT AIR QUALITY MONITORING

1 Report No. AAQMHLD/37/2022-23
2 Name of City & Address M/s Sri Maa Girja Stone Crusher
Vill- Talla Gaon, Betalghat
Distt-Nainital (Uttrakhand)
3 Date of Monitoring : 07.07.2022 to 08.07.2022
4 Sample Collected by Sh.Ayush Negi SA
Sh. Pravin Arya MA,
5 Monitoring Location West-Direction Near Boundary wall
OBSERVATION
Parameter Measured Value Standard Value .
(Hg/m’) (Hg/m®)
Sulphur Dioxide (S02) 4.6 B0
Nitrogen Dioxide (NO2) 17.7 - 80
Suspended Particulate Matter (SPM) 193.5
Respirable Suspended Particulate 80.1 100

Matter(RSFM) PM10

,q% M__.H : S

Scientific Assistant Asstt. Scientific Officer Regional Officer

o »
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1 Report No.

2 Name of City & Address

3 Date of Monitoring

4 Sample Collected by

5 Monitoring Location

Uttarakhand Pollution Control Board
Awas Vikas Colony,Haldwani (Nainital)

AMBIENT AIR QUALITY MONITORING

AAQMMLD/38/2022-23

M/s Sri Maa Girja Stone Crusher

Vill- Talla Gaon, Betalghat
Distt-Mainital (Uttrakhand)

07.07.2022 to 08.07.2022

Sh.Ayush Negi SA
Sh. Pravin Arya MA

North-Direction Near Boundary wall

OBSERVATION

Parameter Measured Value Stand:':rd U.;I:u“r. o
(ng/m’) (pg/m)

Sulphur Dioxide (SO2) 4.4 80

Nitrogen Dioxide (NDZ}- 17.7 80

Suspended Particulate Matter (SPM) .138'2 |

Respirable Suspended Particulate 86.7 100

Matter(RSFM) PM10

0%

Scientific Assistant

g =

® 4

<

Assit. Scientific Officer

Regional Officer

136



- 137

m——— Uttarakhand Pollution Control Board
e

M‘-d. Awas Vikas Colony,Haldwani (Mainital
s 174 V'8 ani ( tal)

AMBIENT AIR QUALITY MONITORING
1 Report No. AAQM/HLD/38/2022-23
2 Name of City & Address M/s Sri Maa Girja Stone Crusher
Vill- Talla Gaon, Betalghat
Distt-Nainital (Uttrakhand)

3 Date of Monitoring 07.07.2022 to 08.07.2022

4 Sample Collected by Sh.Ayush Negi SA
§h. Pravin Arya MA

5 Monitoring Location South- Direction Near Bpundary wall
OBSERVATION
Parameter Measured Value Standard Value -

(ng/m’) (hg/m’)

Sulphur Dioxide (SO2) 4.3 80
Nitrogen Dioxide (NO2) 16.7 80
Suspended Particulate Matter (SPM) 1612
Respirable Suspended Particulate 73.8 100

Matter(RSPM) PM10

gt A =

Scien;iﬁ;:!: Assistant Ass{ Scientific Officer Regional Officer

A
- 7



—— Uttarakhand Pollution Control Board
Al B - -
N _ Awas Vikas Colony,Haldwani (Nainital)

AMBIENT AIR QUALITY MONITORING

—h

Report No. AAQM/HLD/40/2022-23
2 Name of City & Address M/s Sri Maa Girja Stone Crusher
Vill- Talla Gaon, Betalghat

Distt-Nainital (Uttrakhand)

3 Date of Monitoring 07.07.2022 to 08.07.2022

F Y

Sample Collected by Sh.Ayush Negi SA
i Sh. Pravin Arya MA

5 Moenitering Location East-Direction Near Boundary wall
OBSERVATION
Parameter Measured Value Standard Value B
(Hg/m?) (Ha/m?)
Sulphur Dioxide (SO2) 4.4 80
Nitrogen Dioxide (NO2), 17.4 80 -
Suspended Particulate Matter (SPM) 182.6
Respirable Suspended Particulate '77.9 100

Matter(RSPM) PM10

KT s

Scientific Assistant Asstt. Scieiiﬁc Officer Regional Officer

Ny
o — .



— Regional Office 1 39

= o,
M Uttarakhand Pollution Control Board
“_:’ Awas Vikas Colony,Haldwani (Nainital)

NOISE LEVEL MONITORING

1 Report No. Noise/HLD/18/2022-23
2 Name of Industry & Address M/s Sri Maa Girja Stone Crusher
' Vill- Talla Gaon, Betalghat
Distt-Nainital (Uttrakhand)

3 Date of Monitoring : * 07.07.2022

4 Sample Collected by Sh. Ayush Negi SA
Sh. Pravin Arya MA

5 Monitoring Location Within the Premises of Stone Crusher
OBSERVATION
5.No Menitoring Point ‘ Time Noise Level dB (A) o
L max L min _Leq
1 North-Direction near Wind breaking wall 10:10 -10:20 71.5 52.6 65 1
2 South-Direction near Wind breaking wall  10:35- 10:45 69.3 50.5 639
3 East-Direction near Wind breakiné wall 11:00 - 11:10 67.1 51.5 63.3
4 West-Direction near Wind breaking wall 11:30 - 11:40 66.8 50.2 680.5
Standard dB (A) 75
7 o y _ 1;._ T
Sct%;sﬂsistant Asstfg—ci;ntﬁc_ Officer Regional Officer
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A. Any Specific Information Called for (000) Uploaded in XGN on 070672017 12:46:27 from 1P No: 117.222.103.73.
B. 21540-Shree Maa Girja Stone Crusher accepts the LEGAL responsibility .
and undertakes that the furnished information s CORRECT & ACCURATE,
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B. 21540-Shree Maa Girja Stone Crusher aceepts the LEGAL responsibility N
and undertakes that the furnished information is CORRECT & ACCURATE.

144



looto- 4y

8008477633

&ri Maa Girija $tone Crusher 145

TALLA GAON, BETALGHAT, DISTT.- NAINITAL (UTTARAKHAND)

g - Date :° f o2 'f' 2022
airy Mo.2 5077 Vi

D G_&' o T S TPV
FH ) )
Eila N-:.~ ﬁm.re .

f To,
The Member Secretary,
Uttarakhand Pollution Control Board,

46 B, IT Park, Sahastradhara Road,
Dehradun, Uttarakhand.

Subject: submission of Environmental Compensation of Rs. 1,66,500/.
Ref No. UKPCB;sten-ma-smfznzz;xﬁg Dated 02.02.2022.

Respected Sir,

With reference of above subject, please find the enclosed DD of Rs, 1,66,250/-
and Rs. 250/- ,Total 1,66,500/ as Environmental Compensation imposed on us
vide letter No. UKPCB/HO/Gen-183-514/2022/168 Dated 02.02.2022, issued
from The Nainital Bank Ltd. in favour of Member Secretary , Uttarakhand

Pollution Control Board , Payable at Dehradun.
DD No. 232861 & 232862 of Rs. 166250/ and 250/ Total 1,66,500/

Kindly acknowledge the receipt of the same.

/
~2 ~"Thanking You,
A

f For,

"f\&ﬁl Maa Girija Stone Crusher
Jl:] o Umbp

Auth, Signatory
?‘./Reginnal Officer, UKPCB, Awas Vikas, Haldwani, Distt.- Nainital,

ttarakhand.

O ==
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. Uttarakhand Pollution Control Board /
"Gauradavi Paryavaran Bhawan"
w 468, IT Park, ﬂlhlllridhll‘lr;ﬂld. Dehra Dun (Uttarakhand) @/
Wab | wew.ueppeb uk gov.in. E-mall : mesukpchffyshon.com
Hef: UKPCIAN/ Gen-181-514/1022/ 4

Speed Post

M/s Sri Man Girja Stone Crusher,
Vill. Tallgaon, Betalghat,
District Nainital (Uttarakhand)

Date: J02.2022

Directions under Section M(A) of Air (Prevention and Control of Paollutinn) Act-
1981, ax amended,

WHEREAS, the Central Government has made the Water (Prevention and Control of
Pollution) Act, 1974 and Air (Prevention and Conirol of Pollution) Act, 1981; and vide
provisions of these Acty every water/air polluting industry/uniVoperation/ process is
required to obtain consent to establish and consent to operate from the State Pollution
Control Board; and

WHEREAS, for the purpose of protecting and improving the quality of environment
and preventing and abating environmental pollution, the swandards for
discharge/emmission of environmental pollutants from the industries, operations or
processes have been specified under the Environment (Protection) Rules, 1986; and it is
mandatory to every industry, operations or processes 1o keep their effluent/emission
quality within the specified norms all the time; and

WHEREAS, M/S Sri Maa Girja Stone Crusher, located at Vill. Tallagaon, Betalghat,
District Nainital, Uttarakhand (herein after referred as “Unit™) is a stone crushing
industry and categorized under orange category of industry; and

WHEREAS, under the Environment (Protection) Rules, 1986 standards for stone
crushing units are notified; and every stone crushing unit shall strictly adhere to

prescribed norms: and

0/ WHEREAS, Hon’ble National Green Tribunal (NGT) in the matter of O.A. No.

A\

A

S

e

13272021 (I.A. No. 122/82021) Manoj Joshi Vs State of Uttarakhand & Ors., on dated

W/\/ 14.06.2021, inter alia issued following directions:

2. Having regard to the averments in the application, which are sought to be supported
by phutography annexed and the media reports, we find it appropriate 1o require a joint
Commitfee of CPCB, State PCB, SEIAA, Unarakhand and the District Magistrates
car;.,/zrm{ Nainital, to undertake visit 1o the sites and ascertain the compliunce status
) functioning of the said stone crushers. The State PCB will be Nodal Agency for
‘/Zgardimrfan and compliance. The Committee may give its report within nvu:numlu by
email at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support
PDF and not in the form of Image PDF and also upload the same on website of Siate
PCB simuliancously so thal the concerned parties/Departments can access the same for

further course of action.

' i of the Hon'ble NGT, Joint Team inspected the
WHEREAS, in compliance of order el

: its i i 7.08.2027 and obse
stone crushing Units in questions on dated | 1986 s amended and

with respect to provisions of the Environment (Protection) Rules, Ieneec 2
Uttarakhand Stone Crusher. Screening Plant, Mobile Stone Crusher, Mﬂhllf%




Plant, Pulverizer Plant, Hotmix Plant, Redymix Plant Anugya M, 2020 g amcidey:
and '
WHEREAS, based on recommendation of Joint Team, following directions were jssued
to the Unit M/S Sri Man Girja Stone Crusher, under Section 31(A) of the Air (Prevention
a:ui Control of Pollution) Act, 1981 as amended time to time, on dated 06.10.2021-

:Iu: Unit expedite 10 install ducting and scrubbing system in cover shed to arrest
ust.

2. The Unit shall provide water sprinklers with proper pressure per the Stale Policy,
2020,

3. The Unit shall complete cover shed in conveyor belts.

4.

The Unit shall provide ndeguate green belt as per State Policy.
5. The Unit shall ensure compliance of conditions as per permission granted by the

Industrial Development Section. Govt, of Uttarakhand. District Magistrate and
UKPCR, as well as conditions stipulated in State Policy, 2020,

WHEREAS, the Hon'ble NGT in the matter of O.A. No. 1322001, on dated 10.12.202)
inter alia issued following directions:

4. We find that though several deficiencies have been noted in the report, no punitive
action has been taken for failure in the past or for future till compliance, including
assessment and recovery of compensation on polluter pays prnciple, which is reguired
for enforcing the law of the land The State PCB may accordingly initiate such action
as per law. Further, in terms of new Policy dated 02.01.2020. changed siting criteria be

followed for any grant/renewal of consent by the State PCB after the date of the said
Pﬂ.’fL‘r'L'

WHEREAS, in compliance of the order of the Hon'ble NGT, inspection of the Unit was
carried out by officials of Regional Office, Haldwani (Nainital) of this Board on dated

04.01.2022 and recommended for imposition of an environmental compensation due to
operation of unit without appropriate air pollution control measures.

NOW THEREFORE, considering the above observations, and in exercise of the
powers conferred under section 31(A) of the Air (Prevention and Control of Pollution)
Actl. 1981 as amended time to time, an environment compensation of Rs. 166,500.00
only is imposed against the occupier(s) ol the Unit, in accordance ol order of the Hon'ble
NGT in the matter of OA No. 593/2017 and subsequent decision taken and procedure
adopted by the State Board in its 22" Board Meeting. The occupier(s) of the Unit shall
submit demand drafl of Rs.1,66,500.00 in favor of Member Sccretary, Uttarakhand
Pollution Control Board payable at Dehradun within 30 days of issue of above
directions. Further, Occupier(s) of the Unit is hereby directed not to operate the Unit

without appropriate air pollution control measures and valid Consent 1o operate of the
Board.

This issues with approval of Competent Authority of the Board.

Mem
Copy to: 61"
1. District Magistrate, Nainital for kind information please.
2. Regional Officer, UKPCB, Regional Office, Haldwani (Nainital) for information
and necessary action.
3. Guard File.

Member ry
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S. | Factor
MNo

\Ualue \
| 1. | Pollution Index of Industrial Sector (P1) | 40 |
2. | Numbers of days of voilation(N) Date 17.08.2021 (Joint Inspection)

To Date 04.01.2022
Total Days- 141
1_3. A Factor in Rupees for EC (R) | 100/- |
I_d. Factor for Scale of operation (S) los 1
5. | Location Factor (LF) | 1.0 1|
6. | Violation factor (VF) {125 |
qafeRvira afgfd (EC)= PIX N X RXS X LFXVF
= 40x141x100%0.5x1.0x1.25
= Rs.352500/-(2500/day)

7 it &gl (1500+1500)=3000 / < 3| wiwda sffi= 41 X
3000=422000/ — 21
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= _ REGIONAL OFFICE
ez UTTARAKIAND POLLUTION CONTROL BOARD
R Awas Vikas Colony, Haldwani, Nainital
i —— Fhone : 08946-221531, , Fuy VS TIRAT N Wil § movw peppg b plogas dn. Femail ¢ rn aliwaniidgmail com
To,
M/s Shree Maa Girija Stone Crusher
Khasra No-3 19,320,329,340
Vill- Tallagaon, Betal ghat
Distt- Nainital,

“onsolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated Consent &
1uthorization) (Fresh/Renewal/Reapplication/Expansion/) under Section-25 of the “Water (Prevention & Control o
‘ollution) Act, 1974” and under Section-21 of the “Air (Prevention & Control of Pollution) Act, 1981" anc
“uthorization under “Rule-5" of the “Hazardous Waste (Management, Handling and Transboundary Movement

ules, 2008" notified under “Environment {(Protection) Act, 1986™ as applicable (to be referred hereinafter as Water Act
Air Act and HW Rules respectively). 1 )

| Consent No- 1756356 /S —32¢ /22 /37 1S btr Date- 04/02/2022 ]
- e T f f T

This CCA is hereby granted to M/s Shree Maa Girija Stone Crusher, Khasra No-319,320,329,340 Vill- Tallagaon, Betalgha
Distt- Nainital. subject to the provisions of the Water Act, Air Act and HW Rules and the orders that may be made further an
subject to following terms and conditions :-

1. CCA is granted for a period upto 31/03/2026 and valid for manufacturing of following products with Capital Investment
det Assets Values under Slab 01 Crore to 05 Crore

S. | Last CCA or CTE Present CCA (Rencwal)
No. Product Quantity (Per Month) Product Quantity (Per Month)
1. | Stone Grits & Sand 6000MT/Month Stone Grits & Sand 6000MT/Month
2. Specific Conditions under Water Act: *
(i) The daily quantity of eMuent discharge (KLD) :-
Last CCA or CTE Present CCA(Fresh/ Renewal/ Reapplication/
Expnnsiunmmendmem}
Trade Effluent NIL NIL
Sewage 0.5KLD (Zero Discharge) 0.5KLD (Zero Discharge)

(i) Sewage Treatment and Disposal: The applicant shall provide comprehensive STP/Septic Tank as is required
with reference to influent quantity and quality.
+ Conditions under Air Act:-
(i) The applicant shall use following fuel and install a comprehensive control system consisting of control equipment as is
required with reference to generation of emissions and operate and maintain the same continuously so as to achieve the
level of pollutants to the following standards

B. Stack attached Stack | Typeof Fuel Emission Cantral Emission standards not
Mo with height Fuel Quantity Equipmeni to exceed
(Mt)
1 NA HA HA HA HA HA
Ambient Alr Quality
1. | Suspended Particulate matter (SPM) | Not to exceed | 600pg/m’

In case of stoppage of functioning of alr pollution control equipment,

i roduction has to be st immediately wm
this Board has to be intimated by fax/phone/email with a report in this P opped ely w

regard to be dispatched immedintely

A e

N | &>



. ic enclosure as is reqy;,, P
= lled by providing an acoustic 75 Y
Id be contra : tive @ zones (Indy., o

(i) Noise from the D.G. q:ﬂ;':l' Tamndr,ﬂm:‘:?::ﬂ?nnd day time as me,nbcd for pepes b gl ik
mecting the ambient noise hich are as follows - m e
Commercial, Residential, Silence) whi T Hesidentinl Area Silenc i R
for | Industrial Area | Commercia L — gt Day : Em "ll L e

E : - . : A
Night Time in [ Day E:II:T _hﬁ_:; “1.;':: time time “;;; —20 — 3
dbALes  EE 0 &5 55 55 45 .
- %

et from 600 a.m, 10 1000 pum., Night time: fram 10,00 p.m. 1o 6.00 a.m.

4. Conditions under HW Rules:-

L Number of authorization and date of issue NA . &
it The Factory Manager of M/s Shree Man Girija Stone Crusher,
Betalghat Disti- Mainital. is hereby grated an authorization to ope

collection and storage of hazardous wastes within

Hazardous wastes.

.  The authorization is granted to operate a fucility for generation,

factory premises for following eategory of wastes.

IV.  The authorization shall be in force for a period upto 31/03/2026
V.  The authorization is subject to the conditions stated below and suc

the time being in force under Environment (Protection) Act, 1986.

Terms and condition ons of

authorization

il- Talla
hasra Nm]lﬂ,ilﬂ.]??..’.fﬂ Vi gaon
Kr::l: a facility for collection and storage of

h conditions as may be specified in the rules for

SNo. Category Quantity of Waste for which authorization | Mode of Disposal
(Schedule-1 & is being issued (MTA)
Schedule-11}
! NA NA A

L uthorization shall comply with the provisions of the Environment (Protection) Act, 1986, and the rules made there

under.

L. The authorization and its renewal shall be produced for inspection at the request of an officer authorized by the

SPCB/PCC,
1.

obtaining prior permission of the SPCB/PCC.

v.

person authorized shall constitute a breach of his authorization.

VL
VIL

The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous wastes without
Any unauthorized changes in personnel, equipment as working conditions as mentioned in the application by the
V. It is the duty of the authorized person to take prior permission of the SPCB/PCC 1o close down the facility.

An application for the renewal of an authorization shall be made as laid down under these rules,
Any other conditions for compliance as per the Guidelines issued by the MoEF or CPCR.

5, This CCA is valid only for manufaciuring process of Different type of Stone Grits & Sand 6000MT/Month,
i Compulsory documents 1o be submitted by the Industry/ Unit:-

() Annual retumn in Form<4 and Waste Disposal Manifest in Form-10 under HW

Report.

(i) Environment Statement in Form-V of Environment (Protection) Rules, 1986,

-

9 Unit has to comply with

CCA and provisions of the Water

Rules,

o :
~opy ember Secretary, Uttarakhand Pellution Control Board, Dehradun for kind info

G B ,@ﬁ’/g
- <

the other

Rules and Third Party Audit

(F) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Arca,
Unit has to apply for renewal of CCA well in advance of 60 days of expiry of this CCA._
8.  Competent Authority reserves the right to chan

ge/modify/add any time any condition of this CCA.

-

Scanned with

Ay

g:m:m! conditions as nmmcnd herewith. Non compliance of any provision of this
Act, Air Act and HW Rules will results in legal action under the aforesaid Acts and

-

Regional Officer
rmation please,

|

Regional Officer

=

CamScanner
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g ler,
! The Unit shall Strietly comply with the provisions of Water Aet, Alr & 1(17) Act and Rules/Noflficalion :m‘ldﬂ T
3 This oA valld for crushing of rw muterlal (River Ned Materlala) obtafned form legitimate sourees on # i durds a3 may be
The industry shall ke adequate meastires fo control of nolse form fts own source oo 18 10 comply with the standa ¥
applicable,

The uniy shall not increase the production eapncily na gven In this CCA without prior Consent of the Board,
5 The Industry Strietly Adhere “Irltll the mul“::::l ﬂt-ll:rral condlifons Insued with CCA orders, Any violent of wiipulnted conditions
Mmay attract legal action wnder the provistons of Waler Act, Alr Act and Environment (Protection) Act and Rules made thereunder,
6 The unit shall ensure all meastres for pollutlon control ns specified under the fnvironment (Protection) Act, 1986 and Rules made
there under, Unit shall comply with the standards stipulnted for stone crushing Units under the Environment (Protection) Rules,
1986 as amended time to time, so that nmblent alr quality not exceed prescribed Nt ot any time.
U“!" shall provide wind breaking wall along the periphery of the premises.
. Unft shall construct metallic road within premises, ;
Unit shall provide dust suppression/containment system on all dust emitling sources/cquipment.
:? ;’:Lm do regular wetling of the ground within premises,
crusher shall be established inside the covered shed, i 3
12 Ducting system with 1D fan 1o be provided for suction of dust and 1o be serubbed with water. The water form scrubbing will be
channelizing 1o settling tank. The water will be re-used for scrubbing.
13 The industry shall ensure interlocking of air pollution control devices and production process.
14 The industry shall take adequate mensures 1o control of noise form ils own source so as to comply with the standard as may be
lﬁlﬁﬂﬂu.

o =J

15 The Stone Crushing units/Screening Plants/Pulverisers shall strictly follow the provisions of the Uttarakhand Stone Crusher,

Screening Plant, Mobile Stone Crusher, Mobile Screening Plant, Pulviser Plants Hot Mix Plant, Ready mix Plant Anugya Policy,
2020 promulgated by the State Government nnd shall obtained necessary permission from the competent authority with in
stipulated time specified in Anugya policy-2020.

The Industry shall ensure all safety menasures and shall undertake periodieal assessment by the competent authority.

The unit shall not operate during night hours as defined under Moise Rules-2000,

Unit shall comply with Dircctions/Orders/Guidelines issued by Hon'ble Courts/Tribunal and/or Competent Authority from lime to
time in reference to Stone Crusher.

Unit shall comply the final order issued by Hon'ble High Court Nainital in PIL No.2122019 “Trilok Chand vs. State of
uttarakhand and others™ case.

Units shall be conduct quarterly ambient air quality monitering from board lab or MORF approved labs and ensure to submit the

same to the board,

“eneral Conditions:

1 The applicant shall get analyze the samples of effluent/emisslon/hazardous wastes at least once in a three month from the
laboratory recognized by the MoEF and shall report to the UKPCB.
The applicant shall however, not without the prior consent of the Board bring into use any new or altered outlet for the disch arge
of effluent or gases emisslon or sewage waste form the unit.

3 The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated conditions within 30
days of receipt of this CCA. If, at any point of time, it is found that the industry is not complying with stipulated conditions or any
futher direction/instruction Issued by the Board, legal action shall be initiated against the applicant,

4 The applicant shall maintain good housekeeping. All valves/plpes/sewer/drains etc. must be leak proof,

The Industry shall provide uninterrupted entry to Pollution Control equipment for smoath sampling/monitoring of efficlency of

16
17
18

19

20

pollution control measures.
6 Theindustry shall provide “Inspection Book” at the time of inspection to the Boards officials.
Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to occur In excess of

standards lald down, such Information shall be repored to the Board's offices and all other concernad offices. In case of fallures of
pollution control equipment, the preduction process connected to it shall be stopped with immediate effect,

The Industry shall operate In amanner so that all emissions be emitted through designated chimney/stack only.

In case of any damage to the agriculture productivity, human habitation etc, by the operations of Industry, it shall be imperative to

stop production In the Industry with Immediate effect and such information shall be reported to Board's offices. The industry shall
be llable to pay compensation also In such cases as decided by the Competent Authority.

The epplicant shall apply before the 80 days of expiry of CCA or any change In production types/productions
eapacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge point or emission points.

11 The Board reseves the right to revoke/add/modify any stipulated condition Issued alnne with FEA 3¢ mav he nEcsary.

K = =
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|2 The person authorized change shall not rent, lend, shell, transfer or otherwise transport the hazardous waste withoyt mm@“‘}

prior permissions of the Board,
13 Any unauthorized change in personnel, equipment as working conditions as mentioned in the application by the verson

authorized shall constitute a breach of his autharization
14 1tls the duty of the authorized person to take prior permission of the Board to close down the facility.

15 The authorization is valid for temporary storage of Hazardous waste within premises only.
16 The authorization agency shall ensure that on-line data with regard to quantity and nature of hazardous chemicals being used In

the plant as well as air emission and waste generated within premises is displayed on Display Board of size 6x4 feet outside the

miain factory gate within premises.
17 Ntis duty of the authorized person to take prior permission of this Board to closed and cleanup the facility for treatment, storage

and disposal of hazardous waste.
18 Before the hazardous waste is stored or dumped in the facility, applicant must conduct a detailed physical and chemical analysis

of hatardous waste sample and report to the Board.
19 The Storage area should be fenced properly and Sign/Motice Board indicating ‘Danger’ and 'Hazardous’ Shall be displayed at

appropriate positon both in Hindi and English,
20 The Industy shall store used oilfspent oil waste in sealed drums placed on impervious floor under covered shed. Hazardous waste

if required chall be sold only to Registered Recyclers/Re-processars.
21 incase of any transportation of hazardous waste, the details in Form-10 of the Hazardous & Others Wastes Rules, 2016 shall be

submitied to the Board. .
tk_!-’i- —

Regional Officer
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M/s Shree Maa Girija Stone Crusher, Talla Gaon, Tehsil - Betalghat , Dist. - Nainital
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6 = HEAD OFFICE!
D thtalnlrakhnnd Pollution Control Board (oes
N7 Gauradovl Paryavaran Bhawan”

488, IT Park, Sahastradhnra Rond, Dahrs Dun (Uttarskhiand)

th:vmwiunppnh.uh,m A, Beamall
Ref : UKPCBIHOIGon-183- 51472021776

abidpts Laun

Datay; €310,2021
w Spead Post
Mis Shri Maa Girja Ston
Vill. Tallgaon, Betalghat, T
District Nainital (Uttarakhand)
Directions under S
Voo i ection 31(A) of Air (Prevention and Control of Pollution) Act-

WHEREAS, t

Pollution) Acthiggfing:é i-:_wernmentlhas made the Water (Prevention and Control of
provisions of these Act e o and Control of Pollution) Act, 1981, and vide
recuined 1 cbtain cunsef\t ?:Ewt wgter!alr poliuting industry/unit/operation/process is
Contiol Board: snd establish and consent to operate from the State Pollution

WHER '

pref&ns:sé ;ndralge purpose of protecting and improving the quality of environment and

s g I ating environmental pollution, the standards for discharge/emission of
vironmental pollutants from the industries, operations or processes have been

specified under the Environment (Protection) Rules, 1986; and it is mandatory o every

industry, operations or processes to keep thei issi ity withi
> ir effl
i : et uent/emission quality within the

WHEBEAS,_ MIS Maa Girja Stone Crusher, located at Vill. Tallagaon, Betalghat,
Dlstrlcl Nainital, Uttarakhand (herein after referred as "Unil’) is a stone crushing
industry and categorized under orange category of industry, and

WHEREAS, under the Environment (Protection) Rules, 1886 standards for stone

erushing units are notified, and every stone crushing unit shall strictly adhere to
prescribed norms; and

WHEREAS, Hon'ble National Green Tribunal (NGT] in the matter of O.A. No. 13212021
(ILA. No. 122/82021) Manoj Joshi \/s State of Uttarakhand & Ors., on dated 14 06.2021,
inter alia issued following directions:

2. Having regard to the averments in the application, which are sought lo be supported by
photographs annexed and the media reports, we find it appropriale lo require a Jjoint
Committee of CPCB, State PCB, SEIAA, Uttarakhand and the District Magisirates
concerned, Nainital, fo undenake visit to the sites and ascertain the complance status of
functioning of the said slone crushers The State PCB will be Nodal Agency for coordination
and compliance. The Commitlee may give its report wilhin twa months by email ati:d;cra::;
ngi@gov.in preferably in the form of searchable POF/ OCR Support PDF e:"d e
of Image PDF and also upload the same on website of State PC8B simu rar:;:;ﬁ ;ﬂ

the concemed parties/Departments can access the same for further course

Team inspected the slone
ficiencies with
and

WHEREAS, in compliance of order of the Hon'ble NGT. ;:;r::red some dé
crushing Units in questions on dated \7 DE'EDEI a:inc; Rules, 1986 3% amended
respect 10 proviéiuna of the Environment (Protec Contd... P

g
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; rusher, Mobile Screenjp,
1ant. Mobile stnneg Nitti, 2020 as amendeq

er, Screening demix Plant Anugy

h
Uttarakhand Stone Crus ix Plant, Redymix
Plant. Pulverizer Plant. Hﬂ";mmwing directions.

e
and recommended o IS5V |
g tall ducting and scrubbing Sys

em in cover shed to arresy

1 The Unit expedite to NS
inklers
2 '[:::IUmt should provide water sprin ol
: or : .
2020 r shed in convey Palicy.
lete cove er State Policy.
@ i CO;Jf]de adequate green belt E:EF'EE per permission granted by the
The Unit Shmlljg pr,stlfﬁ compliance of mnflﬁlarakha”d District Magistrate and
5 The Uit should er .on Govl 0 nangd,
menl Section, ; licy, 2020.
Induﬁlgagf E,“;ﬁrz':mdmns stipulated in State Policy | .
- bservations and recommendation made by the
5

ion 31(A) of the Air
ed under Section 31(;
Joint Commiltee. and in exgrcise ﬂmf po:vge; Zzn;;r;nded time to time, with gﬂﬂf E‘-"al
' Pollution) Act, : Girja Stone Crusher,
(Prevention and Control of Unit 1.e M/S Maa Ja ;
f the Board, the - d is hereby directed
of the Competent Authonty o istrict Nainital, Uttarakhan : A
: n, Betalghat, Distric ’ oards’ offices with
:ocatecrm :;;];{;;?;rrj:ga; following and submit compliance rEDﬂr; :gaﬂt Unit is perpetually
"nﬂi:z.s: gf -'551.-6 of directions. Failing which it would be pr&su;_'l‘!: ol b taken 3gainst
;rnrah::a the provisions of aferesaid Act/Policy and furth,":" ] ?c Ig' continue power supply
1 directions to concerned authority for dis sion of 23
the Unit. which include di : l ensation as per decision o
of the Unit and/or imposition of an environmental comp

Board meeting held on 29.11.2019.

La

NOW THEREFORE, considering the 0

1 The Unit expedite to install ducting and scrubbing system in cover shed to arrest

2 ?;? Unit shall provide water sprinklers with proper pressure per the State Policy,
2020,

The Unit shall complete cover shed in conveyor belts -

The Unit shall provide adequate green belt as per State Policy.

The Unit shall ensure compliance of conditions as per permission granted by the
Industrial Development Section, Govt. of Uttarakhand, District Magistrate and
UKPCB., as well as conditions stipulated in State Policy, 2020.

LT I

S.P. Subudhi, s

Copy to: Member Secretary

1 tnct Magistrate, Nainita for kind information please.
2 - :'-:g;z:::y Oafﬁ;;er. L;:KPC?. Regional Office, Haldwani [Nainital] for information and
clion. Complian ' i i '
gy Pliance verification report be forwarded to this office in due
Consent file of M/S Maa Girja Stone Crusher

Betalghat. District Nainital Uttarakhang

 located at | Tallagaon,
Guard File 1

Member § etary

i
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W Uttarakhand Pnuntrol Board ' /“T'/ ;72 /

"Gauradevi Paryavaran Bhawan"

S 46B, IT Park, Sahastradhara Road, Dehra Dun {Uttarakhand] 1
Web : www.ueppcb.uk.gov.in. E-mail : msukpcb@yahoo.com 146|
Ref.: UKPCBI/HO/Gen-183-514/2021/ 2.2

Date: £.10.
To Speed Post £:10.2021

M_!s Baijnath Stone Industries Pvt. Ltd.,
Vill. Tallagaon, Betalghat,
District Nainital (Uttarakhand)

Directions under Section 31(A) of Air (Prevention and Control of Pollution) Act-
1981, as amended.

WHEREAS, the Central Government has made the Water (Prevention and Control of
Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981 and vide
provisions of these Acts every water/air polluting industry/unit/operation/process is
required to obtain consent to establish and consent to operate from the State Pollution
Control Board; and

WHEREAS, for the purpose of protecting and improving the quality of environment and
preventing and abating environmental pollution, the standards for discharge/emission of
environmental pollutarts from the industries, operations or processes have been
specified under the Environment (Protection) Rules, 1986; and it is mandatory to every
industry, operations or processes lo keep their effluent/emission quality within the
specified norms all the time; and

WHEREAS, Baijnath Stone Industries Pvt. Ltd., located at Vill. Tallagaon,
Betalghat, District Nainital, Uttarakhand (herein after referred as "Unit") is a stone
crushing industry and categorized under orange category of industry: and

WHEREAS, under the Environment (Protection) Rules, 1986 standards for stone
crushing units are notified;, and every stone crushing unit shall strictly adhere to
prescribed norms; and

WHEREAS, Hon'ble National Green Tribunal (NGT) in the matter of O.A. No. 132/2021
(LA. No. 122/82021) Manoj Joshi Vs State of Uttarakhand & Ors., on dated 14.06 2021,

inter alia issued following directions:

2 Having reqard to the averments in the application, which are sought fo be
suppmrfeg hy%hm‘agmphs annexed and the media reports, we find dar aﬂﬁfg?ﬂ;ﬁ
require a joint Committee of CPCB, State PCB, SE!_AA, Uffargkhan :r:m i
Magistrates concerned, Nainital, to undertake visit to the sites a&;r rar;j i
compliance status of functioning of the said stone crushers. The ;a e:‘ve e
Nodal Agency for coordination and compliance. The CC’"‘”‘;HE‘Z ;n ,};I gme gl
within two months by email at judicial-ngt@gov.in pré *-?rf’ ] ; o POF Bivd als0
searchable PDF/ OCR Support PDF and not in the form © nmg  dacce e
upload the same on website of State PCB srmuuaneausf}’;;acn_m
parties/Departments can access the same for further cours

i i d the stone
WHEREAS, in compliance of order of the Hon'ble NL:;T. ;:;ﬁ ;‘ :Z?r::;sgzggenms e
7 crushing Units in questions on dated 17.08.2021 and © 1986 as amended and

respect to provisions of the Environment (Protection) Rules, Contd........ Page-2
jKia
21U

T & T A




1

™

"
2 : _ 67
i her, Mobile Screening 1
nt, Mobile Stone Crus S e,

- Uttarakhand Stone Crusher, Screening Pla o
g Plant Anugya Nitti,

Plant, Pulverizer Plant, Hotmix Plant, Redyjmix
and recommended to issue following directions:

: i d to arrest
1. The Unit expedite to install ducting and scrubbing system in COVer e

The ' belts
| lete cover shed in conveyor Dells.
The Unit should provide proper and comp s Toth

2

3. The Unit should provide adequate green belt as per : o

4. The Unit shﬂuldpprowde flow meter at water intake point and maintain proper
logbook.

5 The Unit should lake necessary p

surface water (River Kosi).

The unit should provide adequale settling tanks for wastewate;r :{eatment.

The Unit should ensure compliance of conditions as per permission granted by ths

Industrial Development Section, Gowvt. of Uttarakhand, District Magistrate an

UKPCB, as well as conditions stipulated in State Policy, 2020.

ermission from concerned authority for use of

-~

NOW THEREFORE, considering the observations and recommendation made by th_e
Joint Committee. and in exercise of the powers conferred under Section 31(A) of the Air
(Prevention and Contral of Pollution) Act, 1981 as amended time to time, with approval
of the Competent Authority of the Board, the Uni i e Baijnath Stone Industries Pwvt.
Ltd., located at Vill. Tallagaon, Betalghat, District Nainital, Uttarakhand is hereby
direcled to ensure comphance of following, and submit compliance report to Board;'
offices with 30 days of issue of directions. Failing which it would be presumed that Unit
s perpetually violating the provisions of aforesaid Act/Policy and further action would be
taken against the Unil, which include directions to concerned authorily for discontinue
power supply of the Unit and/or imposition of an environmental compensation as per
decision of 23" Board meeting held on 29.11.2019.

e

The Unit shall expedite to install ducting and scrubbing system in cover shed to

arrest dust.

The Unit shall provide proper and complete cover shed in conveyor belts.

The Unit shall provide adequate green belt as per State Policy, 20186.

‘;:e L&nittshﬁnli:rn:de flow meter at water intake point and maintain proper logbook.
e Unit shall take necessa ermissi i

surface water (River Kosi) e il frnm ccnbperned Ehacily o var of

The unit shall provide adequate settling tanks for wastewater treatment

The Unit shall ensure compliance of conditions as per permission gra;ited by the

Industrial Development Section, Govt. of Uttar istri
: . A akhand, [
UKPCB, as well as conditions stipulated in State Policy Eﬂgélsmm PO a

=J O

S.P. Subudhi, |es
Copy to: | Member Secretary
; District Mgglsirale. Nainital for kind infor
egional Office i

o 55 Efl:hﬂ{r:l UCKGF:?. Regional Office, Haldwani (Nainital) for inf, i

5 Pitance verification re ort INformation and
" urse of time. Port be forwarded to this office in due
onsent file of Eﬂqna[h 51 "

District Nainital L4 one Industries Py Ltd., v
4. GuardFile, =~ oxhand. e

mation please.

Tallagaon, Betalghat,

Merriber Cretary
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azd U“‘:‘:ra"hﬂ"d Pollution Control Board
N2 aem i perk Couradevi Paryavaran Bhawan”
.wﬂhfiMn!!nstrndlwnrn Road, Dehra Dun (Uttarakhand)
Ref.- UKPCBING] : ueppeb.uk.gov.In, E-mall ; maukpebfyahoo.com
Gen-183-51412021R) Date: 6.10.202
Speed Post i |

To,
Mis Shri Maa Nanda Crusher, |
Naini Chowk, Betalghat,
VEII. Darmin, Betalghat, /
District Nainital (Uttarakhand) !

Directions unde
1981, as amend;ﬂ?ectlun J1(A) of Air (Prevention and Control of Pollution) Act- _
|

WHEREAS, the Central Governmenl has made the Water (Prevention and Control of
Pcﬂtfh_:m] Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981, and vide
prﬂv!srons of these Acts every water/air polluting industry/unil/operation/process is
required to obtain consent to establish and consent to operate from the State Pallution
Control Board: and

WHEREAS, for the purpose of protecting and improving the quality of environment and
preventing and abating environmental pollution, the standards for discharge/emission of
environmental pollutants from the industries, operations or processes have been
specified under the Environment (Protection) Rules, 1986, and it is mandatory to every
industry, operations or processes to keep their effluent/emission qualily within the

specified norms all the time; and

WHEREAS, M/S Shri Maa Nanda Crusher, located at Naini Chowk, Betalghat, Vill.
Darmin, Betalghat, District Nainital, Uttarakhand (herein after referred as "Unit’) s a
stone crushing industry and categorized under orange category of industry; and

Y WHEREAS, under the Environment (Protection) Rules, 1986 standards for stone
crushing units are notified. and every stone crushing unit shall strictly adhere to

prescribed norms; and

WHEREAS, Hon'ble National Green Tribunal (NGT) in the matter of O A No. 132/2021
(L.A. No. 122/82021) Mancj Joshi Vs State of Uttarakhand & Ors., on dated 14 06 2021 Ir'

inter alia issued following directions:

ants in the application. which are sought lo be supp
ports, we find it appropnate to requere a joinl
Commitlee of CPCB, State PCB. SEIAA, Ultarakhand and the Distnct M.‘Igrflj\'f-'ﬂfL;
concerned, Nainital, lo undentake visil lo the siles and ascertain the cnr:ul;;rrrrce Hs:-ﬂ;wr
funclioning of the said slone crushers. The State PCB mn‘_bn Nodal Mm;}r:r rﬁff?:f:uunuur.h
and comphance. Tha Commilee may give iis raport witlin Iwo "mm;;fljsi—' F:,rri ::n urr '.” gl
ngl@gov.in preferably in the form of searchable POF/ OCR SUPI,LPTE;I!B B
of Image POF and also upload the sama ol website of Stafo 5

f action ]
the concermned parties/Depariments can access the same for further course of a '.

: - he stone ,

WHEREAS, in compliance of order of the Hon'ble NGT, Joint Tdaam r;r:g»:;:::;c;: . \!
crushing Units in questions on dated 17.08.2021 and ab;alg: 159!;5 S amended and
respect to provisions of the Environment (Protection) Rules, ontd........ Page-2 i
1!

orted by

2 Having regard lo the averm
phofographs annexed and the media e

(&‘I .'
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ke, ol
her, Screening Plant, Mobile § \
hand Stone Crus _ ' e Stone Crush
Ullaraguwerm&r plant, Hotmix Plant, Redymix Plant Anugya Nimerj_; Mobile Screan;, F;
Plzﬂ:éﬂ smmended to issue following directions: 020 as amengg, S
an .
hould provide ducting and SCbebin_g System in cover sheg to
hould provide adequate pucca settling tanks for wastewater |:;?5t dust
' ; i ater sprinklers with proper ment,
3 The Unil should provide W P PTOPEr pressure per the Staye Policy,
zuzﬁumt should provide adequate green belt as per State Policy, 2011
The Unit should complete metalled road as per State Policy, 2011,
:_Ihe Unit should maintain proper logbook fn( IwatEr tankers used for sprinkling.
e Unit should ensure compliance of conditions as per permissjan granted by the
The rial Development Section, Govt. Iof Uttarakr::and. District Magistrate ang
E:ECE as well as conditions stipulated in State Policy, 2020,

1 TheUnits
2. The Units

~1 @ LN ks

_considering the observations and recommendation made by the
E::g;ﬂg?:ﬁd in exercise of the powers conferred under Secti‘cn 31(A) of the Air
(Prevention and Control of Pollution) Act, 1981 as gmended time to time, with approval
of the Competent Authority of the Board, the Unit i.e M/S Shri Maa Nanda Crl{spen
located at Naini Chowk, Betaighat, Vill. Darmm, Betalghat, E_l‘;strrct Namltag,
Uttarakhand 1s hereby directed to ensure comphance nf fc:-II_owmg. and su_hmlﬂ
compliance report to Boards' offices with 30 days of issue of directions. Failing which it
would be presumed that Unit is perpetually violating the provisions of e!foresard
Act/Policy and further action would be taken against the Unit, which include directions
to concernad authority for discontinue power supply of the Unit and/or imposition of an
environmental compensation as per decision of 23" Board meeting held on 29.11.2019.

1. The Unit shall provide ducting and scrubbing system in cover shed to arrest dust.
2 The Unit shall provide adequate pucca settling tanks for wastewater treatment.

3 The Unit shall provide water sprinklers with proper pressure per the State Policy,
2020

The Unit shall provide adequate green belt as per State Policy, 2011.

The Unit shall complete metalled road as per State Policy, 2011.

The Unit shall maintain f s
proper logbook for w :
The Unit shall ensure g aler tankers used for sprinkling.

compliance of conditions as issi

ind per permission granted by the

SH;‘?;TE'EE‘EEEVTDWEM Section, Gowt. of Uttarakhand, District h?agistrateyand
Well 3s conditions stipulated in State Palicy, 2020,

1

=} h th B

Cl.'}p‘lf to: S.P. SUbUUhh IF§
1 Districy Mag Member Secretary

egional Off; :
0 | T
cc;urse of tma" COMpliance ”Eriﬁcali::r::;ftwa”; (Nainital) for information and
nsent file of & lorwarded to this .
Slricy Nainita) |y ' Maa Nanda ¢ office in due
Uard Fija lta akhang fusher,

Betalghat, v Darmin, Betalghat,

Member s etary

o
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UKPCB Ph No.- 05946-225618, 221532 Web Site-www.ueppcb.uk.gov.in
Ref: UKPCB/ROH/0A -1, },;“ RAYo —Sug ot ’C[‘f.['&'
a1 ¥,
wewW whe Wy,
B |

frwa- Mo vl wRa afewor grr T amEE o 132,/2021, WA Wi @ SRRRETS I

Ud 3 ¥ fAib 24.062021 Wik et @ arFgrert |
HEIeY,

U SR fdvee JEran & wIie @ / 1o / |/o-183-514 / 1517-306 oAl
08072021 @ U # Tiod WIH WM & WIwl g WA W eI & v Al
feias 17.08.2021 @Y fobar vy | e e Wl Wit anmavas edaE) o Wk R §)
o=@ TR | Wagg,

o
0 SRB. Tqda)
& AREHI(%0)

yfafef- 1. e ween Fiare &1 qEae w6y it
2. o 1 3R, e <o &9 PRuen e ggww e A Rey e,
fyfer @ve Rl TR, AEE-226010 (S0%0) Bt ¥qEemf AeR oft |
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| 468, ITL.C). IS, FEEHNT 1, AENTGI-248001

TR /T R/ S ~574] 7173 —308. g 07 2021
g 10 Yoshodlo / Teerget

1. Few wie, d wgue e A, oRtdw v, off s R, Reel-a21
2 Rream), AT |

TERTG—248006 |

fRez- o 7 eRa afawe ¥ Oftm aw amdes W 132/2021, WA IR T Iewr@TS W
I A RS 24062021 3 GRG IRW & IS @ TEH A

TR,
T TR fives Mo W e aieva § Afd §E e Fo 132/2021, TS G

T IwETe 0 9 80 § A1 24062021 @ wRa ey Preag &

“We find it appropriate to require a joint committee of CPCB, State PCB, SEI-A,
Uttrakhand and the District Magistrates concerned, Nainital, to undertake visit to the sites and
ascertain the compliance status of functioning of the said stone crushers, The State PCEB will be
Nodal Agency for coordination and compliance. The Conunittee may give its report within two
months by email at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support
PDF and not in the form of Image PDF and also upload the same on website of State PCB
simultaneously so that the concerned parties/Departments can access the same for further course

i

of action.”

SWE WERe W g wia ER RS 08102021 § @ oA 2w RO mo v &Ra
SRE & TYE Wd # 9 ¢ SR 3 @ 9w 5 mo Ik R sRew & dfw g
ST T0 132 /2021, TG Gl @R I@OEIS U9U T 3 R GRE WLW RBAE 24062021 H WG
IRy 2 o @18 @1 R § 0 AR0BO T, &Y IRGH, ITRIETS e R A g,
Rram-Aara (Ao o 9411101566) T TR A s T &4

0 T o € e W ge WA Eg R TG S §0 4T ST, IRRTS
ﬂmﬁﬁwﬁé,mﬁ,m-mqﬁsﬂmaﬂmmmmﬁﬁmﬂ%ﬂgm
AR 2 R R R wid @) aaEd Ao Te eRd s A qam e RiE g @ e

(ol B e
mmm Ta¥d, 44 R, SEwaTe w3, ser, R o

mﬁmmﬂ&m#mﬁaﬂwﬂwwﬁﬂmmummm@
g e R A s ¥ W S gRREd w Q
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m’m_y__;wn 02076157, 2076150, 2607002

TG YREA /TN, / W0 183514 / 2021 (ry7)-losg R 1az0m
uollga e 7 ~
mo_yosfiodio Aex

Har ¥,
&= e,
ITETE wgur P @1,
sl

frwa— w0 gosfiodio g wiRer ardeil @ srqure @ s |

SWFE fwas w0 geoslioflo W1 g @S Wo—182 /2021 WA
S W ITNEvE g U4 sy ¥ uifla aew fREie 10.12.2021 @1 wed
TEYT &A1 ATE | Hio gAoshodlo g FdfiE e wan & =
4. We find that though several deficiencies have been noted in the report, no
punitive action has been taken for failure in the past or for future till
complience, including assessment and recovery of compensation on polluter
pays principle, which is required for enforcing the law of the land. The State
PCB may accordingly initiate such action as per law. Further, in terms of
new Policy dated 02.01.2020, changed siting criteria be followed for any
grant/rencwal of consent by the State PCB after the dute of the said policy.
yaRn W wabha w©E s @ FAlew g e wgw S @t
wafoal & ®w9 4 woma weww § aresria W RH BRI S M
Baijnath Stone Industries Pwt. Ltd,, Vill. Talla Gaon, Tehsil Betalghat, Distt. Nainital, M/s
Maa Nanda Crusher, Naini Chowk, Vill. Darmin, Tehsil Betalghat, Distt. Mainital & M/s Maa
Girja Stone Crusher, Vill. Talla Gaon, Tehsil Betalghat, Distt. Nainital HT Y59 @1 gRI

fR+iF 06.102021 H Ay AWFTH, 1981 T °GRT 31(A) & Fvfa e fefa
fra &) Mo vAoshodlo g wiRa ey Reie 10122021 & U #
Polluter pays principles @ 3ETR WR gafavefr &ﬁ'{m FRfaE & o ')

Mo THood gRT Wik anew e 12102021 & Wl 3w AW &
wor M & fF wefuo w9 Sl 4 Seivd @ sl @ avE @
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TEST CERTIFICATE

Test Report of Report Code Date of Issue

" Ambient Air Quality Analysis | AAQ-120122-015

150172022

Issued To: Shri Maa Nanda Stone Crusher
Address: Village - Tallagaon, Tehsil - Betalghat, District - Nainital, Uttarakhand

Sample Drawn By . Lahoratory
Date of Sampling 110172022
Sample Description : Ambient Air
Sampling Plan & Procedure * SOP-AAQOR
Analysis Duration ;o 12/01/2022 to 15/01/2022
Sampling Location ;10 meter away from Crushing Unit
Average Flow Rate of SPM (m"/min.) O M
Average Flow Rate of Gases (lpm) : 1.0
Sampling Instrument Used :  Respirable Dust Sampler
Weather Condition i Clear
TEST RESULT !
i Limits as per
5 No. Parameler Test Method 1 Results Units Environmeni i
_ . | . {Protection) m.-r._‘
| Suspended Particulate Matter (SPM) 15:5182 Part-1V | 378.0 ug ‘'m* | 600.0 _
- | | |
Notes:

I The results given sbove ure relsed o the tested sample. as received & mentioned pursmeters. The customer asked for the above lests only

2. Responsibility of the Laboratory 15 limited to the invoiced amoumt only

3. Thas test report will ned be generated agaen, eather wholly or m pan. without prios witten permission of the labormion

4, The test smmples will be disposed off affer two weeks from the date of  Fesue of test repon. unless il specified by the customes
e

;
- o
."ﬁ e g :
CHECKED. AUTHORIZED SI(
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' TEST CERTIFICATE

| Test Report of Report Code Date of Issue _l
_Ambient Air Quality Analysis |  AAQ-120122-012 | 1S012022 |
|
' Issued To: M/s Baijnath Stone Industries Pvi. Lid.
| Address: Village - Tallagaon, Tehsil - Betalghat, District - Nainital. Uttarakhand
i
| Sampling & Analysis Data
I
Sample Drawn By : Laboratory
Diate of Sampling ;11012022
! Sample Description : Ambient Air
Sampling Plan & Procedure T SOP-AAQUS
Analysis Duration : 12400172022 w 15/01:°2022
Sampling Location : 10 meter away from Crushing Unit
Average Flow Rate of SPM (m"/min, ) : LIo
Average Flow Rate of Gases (lpm) LD
| Sampling Instrument Used ¢ Respirable Dust Sampler
| Weather Condition ¢ Clear
: TEST RESULT J
| . ] _ Limits as per
5. No. Parameter Test Method ‘ Resulis | Units Environment
: If (Protection) Act.
. I. | Suspended Particulate Matter (SPM) IS:5182 Part-IV. | 382.0 pg ‘m’ 600.0 :
eI |
Notes:

I. The results given above are related (o the tested sample. a5 recerved & menboned parmmeters. [he customer asked fior the above tests onls
2 Responsibtlity of the Laboratory 15 Bemited w the invoiced amount only

3, This test report will nol be pencrated again. either wholly or i part, withoot poor written permussion of the laboratory.

4. Thet test samples will be disposed off after two weeks from the date of  sue of test report. unless umil specified by the st

~ 2
> G2
. -

CHECKED B’ AUTHORIZED SIGNATORYY




TEST CERTIFICATE

| Test Report of i T Report Code g Date of Issue ]
F_gtm_bieut Air Quality Analysis J_ CAAQ-120122-010 o 1sma2e22
Issued To: Shri Maa Girija Stone Crusher
Address: Village - Tallagaon, Tehsil - Betalghat, District - Nainital, Uttarakhand
Sampling & Analysis Data
Sample Drawn By Laboratory
Date of Sampling 1170172022
Sample Description Ambiem Air
Sampling Plan & Procedure SOP-AAQOR
Analysis Duration 12/01/2022 1o 15/01/2022
Sampling Location 10 meter away from Crushing Unit
Average Flow Rate of SPM (m*/min.) 110
Average Flow Rate of Gases (lpm) 1.0
Sampling Instrament Used Respirable Dust Sampler
Weather Condition Clear
TEST RESULT
" . T | JLimitsasper |
5. No, Parameter | Test Method Results Units Environment
e 1 ) - | (Protection) Act. |
). Suspended Particulate Matter (SPM) I15:5182 Part-1V j iT4.0 pe ‘m’ 600.0 |
i i

MNotes:

I The results grven shove are related w the tested sample, as received & mentioned paramicters. The customer asked for the above iests only
2. Responsibility of the Laboratory s limited (o the invoiced amount only.

3. Thas test repon will not be generated agnin, either whally or i part, withoul pror witten permissian of the taborstory

4. The 1est sumples will be disposed ofT after two weeks from the date of s of test report, unless ontil specified by the cestomier
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